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Papers Laid
REVIEW OF NATIONAL NEWSPRINT AND
PapERs MiLLs LTD., NEPANAGAR AND
ANNUAL REPORT THEREOF FOR 1966-67

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED): 1
lay on the Table:—

(1) Review by the Government on
the working of the National Newsprint
and Papers Mills Ltd., Nepanagar, for
the year 1966-67 under sub-section (1)
of section 619A of the Companies Act,
1956.

(2) A copy of the Annual Report of
the National Newsprint and Papers
Mills Limited, Nepanagar, for the year
1966-67, along with  the Audited
Accounts and the comments of the
Comptroller and Auditor General there-
won (Bnglish and Hindi versions),

[Placed in Library, See No. LT-

138/68).

ANNUAL REPORT OF KHADI AND VILLAGE
INDUSTRIES COMMISSION, BOMBAY, FOR
1966-67; CERTIFIED ACCOUNTs OF COIR
BoARD, ERNAKULAM FOR 1966-67 AND
'‘CARDAMOM BOARD SERVICE, (RECRUIT-
MENT) RULEs, 1967, ETcC,

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI) : I lay on
thc Table:—

(1) A copy of the Annual Report of
the Khadi and Village Industries Com-
mission, Bombay, for the year 1966-67
under sub-section (3) of section 24 of
the Khadi and Village Industries Com-
mission Act, 1956, along with the Sta-
tistical Statements. [Placed in Library.
See No. LT-339/68).

(2) A copy of the Certified Accounts
of the Coir Board, Ernakulam for the
vear 1966-67 and the Audit Report
thereon under sub-section (4) of section

17 of the Coir Industry Act, 1953.
[Placed in Library. See No. LT-
340/68].

(3) (i) A copy of the Cardamom
Board Service (Recruitment) Rules,
1967, published in Notification No.
G.S.R. 1758 in Gazette of India dated
the 2nd December, 1967, under sub-
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section (3) of section 33 of the Carda-

mom Act, 1965.

(ii) A statement showing reasons for
delay in laying the above Notification.

1889 (S4KA)

[Placed in Library. See No. LT-
238/68].
(4) (i) A copy of the Rubber

(Amendment) Rules 1967, published in
Notification No. G.S.R. 1756 in
Gazette of India dated the 2nd Decem-
ber, 1967 under subsection (3) of sec-
tion 25 of the Rubber Act, 1947,

(ii) A statement showing reasons for
delay in laying the above Notification.
[Placed in Library. See No. LT 237/68]

12.42 Hgs.

COMMITTEE ON SUBORDINATE
LEGISLATION
(i) MiNuTEs OF FIRST To FOURTEENTH
SITTINGs
SHRI N. C. CHATTERJEE (Burd-
wan): I beg to lay on the Table Minutes
of the first to Fourteenth Sittings of
the Committee on Subordinate Legisla-
tion.
(i1) FIRST REPORT

SHRI1 N. C. CHATTERIEE: I beg to
present the First Report of the Com-
mittec on Subordinate Legislation,

COMMITTEE ON PUBLIC UNDER-
TAKINGS

SeVENTH REPORT

Wt glo ATe faartt (waremior) :
acaer wEET, o gdr gsfagfar wre-
qrror fafaes & ars 7 g afafa
(Avedy @ T9T) & 517 SfE A7
#r 1% fawfon ox AvFF g7 #7r
¢ FdaEr ¥ fava § g ITHAY
w341 afafy #r araai 9f78z7 9o Fm

g1
12.43 Hgs. .
RAILWAY BUDGET—GENERAL
DISCUSSION—cond.

MR. SPEAKER : Now, only about
4% hours are left for the General Discus-
sion. The Minister will, naturally, need
about half an hour.
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THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA) : Yes, My
colleague, the Deputy Minister, will
intervene.

MR. SPEAKER : That is a different
matter. The hon, Minister will reply to
the debate at about 5-15 p.M. In bet-
ween, his deputy may intervene. That
is a different matter. At 5-15 p.M., the
Minister will reply to the debate. Shri
Ramchandra J. Amin.

SHRI RAMCHANDRA J, AMIN
(Mehsana) : Mr. Speaker, Sir, speaking
on the Railway Budget, 1 would like to
bring certain points to the notice of the
Railway Minister about the complaints
of the general public who are travelling
by railways.

12.44 mrs.

[MR. DEPUTY-SPEAKER in the Chair.]

The Railway Board which is establish-
ed since very long working for the in-
terests of the people never attends to the
real facilities of the users of the rail-
ways. One point that I may bring to the
notice of the hon. Minister is about the
opening of flag stations, Whether it is
highly expensive or not will be judged
by the Minister himself. When we
approached the hon, Minister, the whole
matter was explained about the earth-
work and whatever else is necessary for
opening the flag stations betwcen two
big stations 6 to 7 miles apart. It is
quite necessary to give the facility of
opening up the flag stations between the
two stations 6 or 7 miles apart. I think
the only expensc which the Railways will
incur is hardly Rs, 1,000 a year. But
the Railway Board thinks that it is
highly expensive to open a flag station.
I do not understand how the Members
of the Railway Board who can add one
more Member on the Railway Board
and incur the expenditure of Rs. 50,000
a year say that it is highly expensive to
spend Rs. 1,000 a year to give the faci-
fity to the general public by opening flag
stations. 1 do not understand the wis-
dom of the Members of the Railway
Board when they say that they can incur
an expenditure of Rs. 50,000 a year by
adding one Member to the Railway
Board but cannot open a flag station
which requires only Rs. 1,000 a year.
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There the people are ready to do the
earthwork; the Railways have only to
put up a yard and keep a man there to
issue tickets to the travellers and to col-
lect tickets, Nothing more was to be
done. Yet, the Railway Board refused
the demand of the public which was
standing for the last 11 years, A number
of flag stations were opened when the
Company was managing the railways. I
think, the Railway Board has no other
business but to attending to such minor
matters as opening a flag station or not.
Can the Minister not intervene and say
that this lies in his jurisdiction, to allow
it or not to allow it. How does opening
a flag station come in the way of railway
administration and increase the work ?
Only two or threc passcnger trains are to
stop there—not all the 50 trains running
up and down. It docs not count much
if the trains stop therc for a minute or
two. On the other hand, it will be a
great facility to the public.

1 wish to place before the Minister
two of our demands in Gujarat on the
Western Railway, for opening of two
flag stations, one between Dangarwa and
Abliason and onc between Sabarmathi
and Ahmedabad near the Shahibagh
crossing. The train stops there nearly
nine days in a fortnight on account of
‘no signal’. Yet, when we ask for open-
ing of a flag station there to give facili-
ties to the suburban people who can get
down there, they refusc to open that
Station. I'really do not understand this.
When the train usuvally stops there on
account of signulling work, why can
they not open a flag station there and
give this facility by a statutory order so
that the pcopl: can get down there and
reach home earlier instead of getting
down threg or four miles away ?

Another thing is that the Railway
Board should be dismissed as early as
possible, This is not at all necessary, It
is a white clephant and it unnecessarily
comes in the way of the jurisdiction of
the Minister. I do not understand
whether the Railway Board is a higher
authority or the Minister is a higher
authority. Let us have this cleared,
whether the Railway Board should pass
the final order or the Minister. When we
appoint a Minister, who js the represen-
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tative of the people to administer Rail-
ways on behalf of the people, I should
say that he should have the last word in
this matter and not the Railway Board.
If the Railway Board intervenes, let it
be dismissed and earlier it is done, the
better it is. Let us stop this expenditure
of Rs. 1 crore a year unnecessary; they
are only intervening and are not facilita-
ting the work of the people.

The second thing is about curtailing
expenditure, Every year when the
Railway Minister comes out with his
budget, he always proposes an increase
in freights and fares, and he does not
find any other means to find the revenue.
He does this as if the only way to meet
the losses is to tax the people as much
as he can. He never finds a way to
decrease the expenditure in the Railways
themselves. There is this superfluous
staff in Railways. T say, there are a
number of things by which he can curtail
the expenditure and one way is this :
have one Guard for a train of 20
coaches. Still they are engaging one
special conductor for every coach; for
the first class coach, there is one con-
ductor of the rank of Guard: there is
one special conductor for the ACC
coach, For one coach they have one
conductor: but for 20 coaches, there is
only one guard. T do not know how the
guard is expected to cope up with his
work. Formerly, there were only two
guards: one was helping the passengers
and the other was managing the train
work; but now they have engaged only
one guard but one conductor for the
third class coach and one conductor for
the air-conditioned coach. 1 wish to ask
the railways whether they cannot do
away with this kind of thing ? Can they
not manage with just an attendant for
the coaches and two guards for the
trains, one to manage the train work and
the other to manage the work of the
passengers 7

They never look to the conveniences
of the third class passengers, There is no
water for them and there is no accom-
modation for them. The people are
always complaining, but there is nobody
to look to their difficulties and grievan-
ces, Nowadays, the people consider it a
luxury to have a conductor in the first
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class or air-conditioned coach. I think
the sooner they are removed from those
coaches, the better it would be.

While Government have revised the
pay scales of the class 1IT employees and
other people have derived the benefit of
those scales, the guards have not been
benefited by them. The guards carry a
very great responsibility on themaselves,
namely that of taking the train to the
destination and looking to the conve-
nience and security of the travelling
public, but the guards are never cared
for. There has been no revision of their
grades till now, So far as the responsi-
bilities are concerned, the duties of the
conductors from the commercial depart-
ments have been imposed on them but
so far as the grades are concerned, the
guards have not been looked after well.
The guards of the permanent grade are
really decaying in old grades that have
been in force for the, last twenty years.
There are only three grades for the
guards. Usually, a guard has to spend
20 years in the goods train; after 20
vears, a few of them, perhaps one per
cent get a chance to go to the B grade
or become a passenger train guard, and
only those who are very lucky get =
chance to reach the grade of mail train
or express (rain guards. So, I would
urge that the grades of the guards should
be revised. Their allowances, also I
would submit. have not been up to the
mark considering the work that has been
entrusted to them which is far greater
than that of the conductors. While the
conductor may get Rs, 5 a day the guards
who are attending to the passenger faci-
lities and security get only Rs. 2 or Rs.
2.50. So 1 would submit that their al-
lowances also should be increased.

It is now more than twenty years
since Government took over the manage-
ment of the railways. The people have
been demanding increased coaches for
third class passengers. Even now, in
Gujarat. on the Western Railway, the
people have to travel on the roofs of
coaches. How long have they to travel
on the roofs? The railways say that .
they are constructing many new coaches,
Where are those coaches? Why are
they not attached to the trains so that
the third class passengers could travel



1707 Railway Budget—

[Shri Ramchandra J. Amin]

more comfortably ? At present, 2 num-
ber of people are obliged to travel at the
cost of their lives on the roofs of the

Another thing that I would like to
bring to the notice of the hon. Minister
is this. I know that there are ways in
which they can cut down their expendi-
ture. For instance, I might mention that
when we travel from Delhi to Ahmeda-
bad, we see a2 number of rails lying idle
by the side of the track, and I find that
have been lying there for a number
years. I think that if these rails could
used, they would be enough to have
a double line on many of the routes all
over India. 1 would like to know why
the railways could not sell them away

are not needed. Why

eep idle crores of rupees
If the rails are allowed
to remain idle in this manner, the
t they might get stolen,

they are lost. Govern-
realise crores of rupees by
them if they are not useful to

them at present. I hope the Railway
Minister will take note of this thing also,

They can decrease the expenditure by
doing away with special coaches for the
officers who travel by special coaches
now. If the Minister can travel by first-
class or air-conditioned class, why not
the officers? Why should special re-
serve coaches be attached to trains to
carry these officers ? By doing away
with these special coaches, we can de-
crease the load in the train. The class
of passengers who give the maximum
revenue to the railways is the third-
class passengers. But they are the peo-
ple who are the real sufferers from the
management of the railways at present.

The third suggestion I would make is
that if they are not able to cut down the
losses, the railway should be handed
over to private companies. They will
run the railways without any loss. No-
body undertakes the running of any
commercial concern without making a
profit. The railways are a commercial
concern; they are not running an admi-
nistrative department. It is a commer-

8'9-5
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cial concern which has to yield a profit.
When companies and other commercial
concerns are earning profit and declar-
ing dividend, why should the railways
run at a loss? Why should the loss in-
crease from Rs, 22 crores to Rs. 37
crores ? This matter should be attended
to and necessary action taken.

I hope all the points I have made,
specially the one concerning the opening
of flag stations, will be looked into as
important matters, and not thrown away
as minor matters, and better facilities
offered to the travelling public.

SHRIMATI UMA ROY (Malda) :
Although I am convinced that there are
strong reasons for increase in the rail-
ways' expenditure, 1 am not sure if con-
siderable increase in revenue could not
be effected by introducing more inten-
sive anti-corruption measures to eradi-
cate corruption among those railway
employees who are entrusted with the
job of checking ticketless travelling and
carrying of freight-chargeable luggages
by passengers without paying the
scheduled freight,

It cannot be denied that an element
of serious competition has been slowly
but surely coming in with the very rapid
development of other alternative trans-
port systems, namely, road transport
and air transport. The travelling public
seriously consider, among other factors,
speed, and with the development of
road transport in the form of long-dis-
tance buses and inter-state goods traffic
by the road transport systems, the rail-
ways have got to face a serious competi-
tion. If the railways depend for earnings
only on increase in freight charge and

railway fare, the anticipated revenue
may not be available.
1 suggest that considcring these as-

pects of the matter, the administration
tightens up the machinery of checking
unauthorised travelling and movement
of goods. I am sure if really serious
and sustained efforts are made in this
regard, there would be quite conudu
able earnings to combat the increase in
the working expenses.

The drive for economy should not be
at the cost of public utility, because
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apart from their commercial character,
the railways represent a very important
and essential public utility service.
Therefore, closure of the so-called un-
cconomic lines with the expectation of
curtailing expenditure is not at all advi-
sable. In my constituency, in the Malda-
Singabad section of the NFR, such &
decision in regard to closure will very
bodly affect the travelling public, This
stretch of the railway line covering a
distance of about 30 km, is a portion
of the erstwhile Malda-Godagarighat
scction (now in East Pakistan), A run
of just 30 km. may not be economic
but considerations other than economic
should sometimes be the determining
factor. Apart from giving redress to the
members of the public and small traders,
continuance of this section is of para-
mount importance from the point of
view of the defence of our border with
Pakistan.

MR. DEPUTY-SPEAKER : The hon.
Member may resume her speech afier
the lunch recess.

13 HRs.

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock.

The Lok Sabha reassembled after
Lunch at five minutes past Fourteen of
the Clock.

[MR. DEPUTY-SPEAKER in the Chair]
RAILWAY  BUDGET—GENERAL
DISCUSSION—contd.

S gFR W wPAW  (IAA) ¢
JAEAH WZIRG, W AT AT SAIEAT
AET § FET oy o fawe f1 @
afea & afl gar

JUTSAH WEET  HT R HETTATE |

ot gTW W wOAW : TT AGE A
w1g faa qi fawe &= 927 391 @
a7 dF AHL KA Z1 qF w AT
sfa & ? o gr T ag 9 Ayaw @
e <Tq O7 qEE 97 ATIITE HIEL AT
gyfeafy oo sqaear 7 a ArfF ag
THATAT FA & AW & FO0O FAG
mRIgmT
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MR. DEPUTY-SPEAKER : This
matter has been raised several times.

SHRIMATI UMA ROY: In case of
emergency, if there is necessity of mov-
ing men and materials to the border,
this small line to which 1 have referred
may prove as much important as a small
needle in the fabrication of a huge tent.

The district of West Dinajpur in West
Bengal is not directly connected with the
rest of the country by railways. After
partition of the country, the facilities of
dircct rail link between Calcutta and
West Dinajpur were lost. The district
has got a very vast border, perhaps the
longest in the State, with Pakistan, While
we do not have facilities to move our
men and defence materials in case of
emergency, Pakistan, which inherited the
railways existing since before the parti-
tion, has got the strategic advantage of
the railways, running along almost the
entire Pakistan border with the district
of West Dinajpur. The district has
assumed special importance as ome of
the few surplus rice producing districts
of West Bengal. There are more than
20 large rice mills producing huge quan-
tities of rice which cannot be economi-
cally transported by the road transport

system.

A survey was undertaken a few years
ago and it was proved that the construc-
tion of a railway line connecting Hili
and Balurghat of West Dinajpur District
with old Malda Railway Station would
be remunerative,

From the point of view of strategic
considerations and also from the point
of view of aiding local trade, the con-
struction of the railway line connecting
Hili with either Eklakkhi or Old Malda
Railway Station of the Northeast Fron-
tier Railway is thus considered indis-
pensable and it would not be an uneco-
nomic vehture as the ling will certainly
prove to be remunerative. If not for
anything else, at least for possible de-
fence needs, the matter should be given
a priority consideration.

1t cannot be gainsaid that the railways
are suffering from huge losses due to
pilferage of railway properties and also
of railway rolling stock. It would be
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seen from the budget that in Place of
Rs. 10,60,62,000 actual during the
financial year 1966-67 and the revised
estimate of Rs. 12,36,71,000 during the
fimancial year 1967-68, a demand for an
amount of Rs. 12,75,23,000 has been
made in the present budget for security
organisation. Thus, it is seen that the
railways propose to increase expenditure
for security organisation by more than
Rs. 2 crores in the course of two finan-
cial years. It would be rcasonable to
expect that the taxpayer gets his return
from the extra expenditure. If, in spite
of excess cxpenditure to the tunc of
Rs, 24 crorzs, it is seen that the railways
continue to suffer loss on account of
pilferage and theft of railway properties
and rolling stock. such expenditure can-
not be supported.

Fwould conclude by pointing out the
serious inequitous trcatment meted out
to the travelling public in certain sections
of the railways. For example, in certain
sections of the N.F.R. and E.R., ameni-
ties provided to the passengers are
deplorable, in sharp contrast to those
provided in other sections of other rail-
way zones. Arrangements for sanitation
are primitive and are not properly look-
ed after. In composite corridor system
of upper class accommodation, cven
attendants are not provided, and this
causes not only inconvenience to the
passengers, but sometimes leads to theft
of electric bulbs and wires from the run-
ning trains. 1 would like to point out
that when the burden of paying fares is
cqual on the entire travelling public in
the country, convenicnces and amenities
also should be equally shared, 1 would
stress that this principle should apply to
all classes of the travelling public.

The BandekKatwa section of the
Eastern Railway should be immediately
brought under the Railway Electrifica-
tion Project. The lines in tHis section
should be doubled. Before electrifica-
tion there should be some temporary
measure for reducing the running time.
Diesel locomotives may be used for this
purpose.

Sir, 1 think that the top heavy railway
administration must be reformed, There-
fore, the Railway Board must be replac-
ed by a Committece consisting of the

MARCH 5, 1968

General Managers of all

Gen, Dis. 1712

the railways
with the Railway Minister as the Chair-
man,

SHRI §. KUNDU (Balasore) : Mr.
Deputy-Speaker, Sir, the budget that has
been presented by the Railway Minister
is a serious challenge to planning and
also to the concept of public sector un-
dertakings. We thought that the Rail-
way Minister, looking at the present
cconomic conditions of the people, will
not tax the poor people to the extent of
Rs, 27 crores. But we find that the
Finance Minister has decided to tax our
poor people right from chocolate to
beedi and biscuits and also the Railway
Minister has decided to tax these com-
mon men, which 1 would call a direct
tax, to the tune of Rs. 27 crores,

I feel there is a conspiracy between
these two Ministers to exploit our poor
people. One of the characteristics of this
public sector undertaking would be this:
if suffering is felt by the poor people,
if there is a tear in the eye of the poor
people travelling in the trains, the agony
must be felt by the Railway Minister
here, but, on the contrary, when there is
suffering and when there are tears, all
the pleasures are with the Railway
Minister. That is a most lamentable as-
pect of the railway budget,

In the railway budget the Railway
Minister has said that he is trying to
muke Rs. 8 crores which represents an
increase in the third class passenger
ratcs.  But it is not Rs. 8 crores; to me,
it would be about Rs. 15 crores, if we
include the increase in the rate of 111
class slecping accommodation and also a
portion of money that the railways will
get from the increasc in goods traffic,
because the poor, low-income group
pecople also book their goods, it will be
found that poor and middle class people
are taxed to the extent of about Rs, 15
crores. And an increase in these rates
which I call a direct tax, will be paid by
about 230 millions of people who use
these trains for travel and other pur-
poses.

If you analyse the freight structure,
Sir, you will find in 1964-65, Rs, 175.79
crores, in 1965-66, Rs. 192,66, in 1966-
67, Rs. 203.28 crores were paid by the
third-class passengers. On the other
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hand, you will find that only betweem
Rs. 25 to Rs. 27 crores were paid by
all the upper-class passengers during
these years, About 90 per cent of this
huge freight is being paid by the millions
of poor people, whereas the correspond-
ing bencfit has not been given to them.
It is a disappointing feature to find that
in the budget speech of the Minister, no
mention has been made about the ame-
nities given to the third-class passengers
travelling short distances. Last time,
the hon. Minister would remember that
I asked him that he should travel in the
third class to understand the suffering
and agony of the third-class passengers.
But he has not travelled in the third
class.

SHRI SONAVANE (Pandharpur) :
He has travelled several times.

SHR1 S. KUNDU: The Prime
Minister of Sweden travels in a bus
sometimes. and he also travels in the
second class. But the Railway Minister,
cspecially when the railways are nurtur-
ed by about 300 millions of our humble
und poor people, has not cared to travel
within the last one year in the third
class, to know the agony and suffering
of the poor passengers.

SHRI C. M, POONACHA : 1 am
sorry. you do not know the correct facts,

SHRI S. KUNDU : That is my im-
pression. You have not mentioned any-
thing about it in your speech, Now, the
Railway Ministry has given statistics and
has pointed out that our railway fares
are the lowest in the world. This is a
misleading statement. Tt depends upon
the capucity of the people to pay. The
per capita income in India is the lowest
in the world. During the last two years,
it has decreased instcad of increasing.
In 1964-65 it was Rs. 317.0 and now it
is Rs. 298.3. With this shocking reve-
lation. how can the Railway Board say
that the Indian Railway gives the chea-
pest service ? This is misleading and
the minister is liable to answer the
House for having misled it.

In para 22 of his speech, the minister
SIVE 1

“...I shall continuc to press the
Railway Administration to achieve

PHALGUNA 15, 1889 (S4AKA)

Gen. Dis. 1714

further economies in all directions.
The ban on the recruitment of staff to
administrative offices will centinue
and recruitment of additional staff
will he permitted only to the extent
absolutely necessary.”

This statement is self defeated when be
comes to para 23 where he says :

“,...the setting up of a Marketing
and Sales organisation in each
railway in recent months, will' I am
hoping. turn out to be fruitful.”

If the setting up of this organisation was
so desirable, it could have been set up
by employing the surplus staff in other
departments, It is too late in the day
10 sct up a markets research organisation.
Due to your laxity in financial control
and burcaucratic approach, you have
lost the goods traffic to road transport.
Six States have decided to permit 1,000
trucks to ply on a reciprocal basis bet-
ween them.  You are bound to lose 25
per cent of your high-rated goods traffic
by 1970-71. 1 am happy that truck
transport has advanced, because at least
it will wake up the railway officers from
the'r deep slumber and force to change
their burcaucratic approach, If you want
1o develop the market, you have to go
to the poople with a spirit of service.
But the attitude of the railways is as if
they are doing some favour to the people
and not thut they want 1o earn money.
This attitude has to be changed.

The staff on the railways has increas-
ed and not decreased. The number of
low-paid e¢mployees per million train
kilometre has gone down from 3.422 in
1946-47 to 2,830 in 1965-66, But at
the same time, the number of gazetted
officers has gone up by about 300 per
cent. Mr. Poonacha knows that every
Railway Board member is assisted by
another  Additional Member, every
Cicneral Manager is assisted by a Senior
Deputy General Manager, whose func-
tions arc not defined and so on. Go to
the Northern Railway or the Southern
Railway and you will find a minimum
300 per cent increase in the officers. In
1947 the Madurai division had 20 offi-
cers. Now there are about 70 gazetted
officers. Therc are any number of en-
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‘gineers; one cannot count them. The
cost on the staff also has increased dis-
proportionately from Rs. 276 crores in
1964-65 to Rs. 338.43 crores in 1966
'67. Alarming rise in expenditure, pil-
ferage, loss and wastage of fuel—all
these things make the railways a com-
plete mess. Where has the cconomy
‘been observed? If economy was ob-
served, the minister would not have had
to come to this House taxing the people
‘to the tune of Rs. 27 crores.

The Railway Minister knows about
the position of stores. Some hon, Mem-
bers have already referred to it. Why
should there be, in the Indian Railways,
so much capital, to the tune of Rs. 140
crores, by way of stores, be locked up,
when nearly 95 per cent of the railway
products are made from indigenous ma-
terials ? Most of the required stores could
be had from anywhere in India at short
notice, at even one month’s notice. This
<apital, if it is discharged, could be
‘ploughed back into the present, a sort
-of, depressing economy. Also, enormous
amounts of scrap are lying idle in the
Tailway godowns, If they are sold in
the market they can earn lakhs of
rupees. But the Railway Minister has
not come forward to do that, he has only
«<ome forward with proposals to tax the
people and get money out of them. This,
te my mind, is a shocking thing.

There is the question of corruption.
Many hon, Members have pointed out
that in the Railways it is full of corrup-
tion, rather it is a den of corruption.
Some bave referred to the workers, 1
do not say that the workers at the bottom
are free and only the topmost officers
are corrupt. But wherever there has been
<orruption, one officer has tried to shield
the other. If a poor worker is corrupt
you should catch him and punish him
also. You should also catch and punish
those who shield him. You should start
from the top and not from the bottom.
There was a Corruption Inquiry Com-
‘mittee. It has made a lot of recom-
mendations which the Railway Adminis-
tration has not accepted. It would be
a revelation if 1 read what this Corrup-
tion Inquiry Committee of 1953-55 has
said on page 22 of its report. It is very
interesting, It says:
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“At an important station we asked
a railway employee, who gave his evi-
dence before us, as to what would be
the extra income of the Station
Superintendent. His reply was : ‘not
less than Rs, 5,000 per month’, This
I am telling you from my personal
experience. The Station Superintend-
ent has no motor car, but now, if he
wants cars at the station, he can get
them in the twinkling of an eye.”
This corruption is there from top to
bottom, 1In his speech the Minister has
not said how many corrupt officers he
has been able to book. This Committec
had given some sort of a suggestion to
bring in some legal reform. They want-
ed to sze that the provisions of the Anti-
Corruption Act was brought within the
ambit of the Railways Act. They wanted
that Section 137 of the Railway Act
should be amended so as to include
railway officers as “public servant® so
that they come under the offence given
in the Anti-Corruption Act. That has
not been done. It had also 1 recom-
mended that you set up one administra-
tive tribunal with somebody from out-
side, a retired High Court Judge or
somebody, to look into the grievances
of the cmployees, of complaints and
cases of corruption. What happens is
if one officer indulges in corruption an-
other officer shields him and it is always
secen that the appeals preferred by the
poor people concerned are kept pending
for years and years together. There-
fore, you should accept the suggestion
of the Committee, You should appoint
a retired High Court Judge or some-
officer and ask him to hear only appeals
in regard to service, complaint and cor-
ruption cases. This will at least give a
feeling among the neglected section of
the workers that their cases are being
heard. Now, as I said, such cases are
pending for years and years together.
But it came to the Railway Minister in
most cases it says they have been heard
and dismissed. This is indeed a very
shocking cxperience for the low paid
employees. If these poor workers, these
low-paid employees of the Railways who
constitute 90 per cent of the railway
employees, feel that their grievances arc
not being heard, their cases are being
neglected, there will not be any coope-
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rative endeavour on their part to make
a proper public sector. This is a type
of public sector which is spread through-
out India. This is the line of commu-
nication which brings people of different
communities together. I would, there-
fore, request Shri Poonacha to make this
public undertaking a model one, a sym-
bol, where the workers participate in its
operations with great passion and a
national feeling. Now there is no sense
of participation among the workers.
They feel that they are just small cogs
in the wheel of the bureaucracy which
is running the railway administration.
Why should there be gazetted officers in
the raiways ? It is a legacy of the im-
perial order which should have been
wiped out the moment the British left.
Why should they have this in-built sccu-
rity, this comfort, the luxury of the
saloon and the old imperial mental out-
look, which has not changed at all?
Why could you not abolish completely
the different grades ? Between the hum-
blest and lowest on the one end and the
highest at the other end why could you
not have only, say, lowest pay at Rs. 200
to 250 and ending with Rs. 1,500 for the
highest paid ? Also, they should not
much have different type of living ac-
commodation. Today, some officers live
in 3 acres of land and houses and travel
in a 16-wheel saloon car while a gang-
man—60 per_cent of your employees in
the railways about 3 lakhs workers who
belong to two category—does not get
even a rain coat, a reasonable TA and
20 such families live in six quarters in
the worst conditions possible. Then,
how can you expect such a worker in
the railways to feel a sense of partici-
pation in the public sector undertaking ?

Only the other day, the Railway
Minister was lamenting that the people
are burning railway property, which is
a national property. I am shocked to
find that the railway property is being
burnt, But what has the railway admi-
nistration done to instil in the people
the feeling that the Railways belong to
the nation. the people? Did they ever
try to educate the workers and the
public at large that it is not the property
of the Railway Board or the Railway
Minister but it is the property of the
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nation ? No, nothing has been done im
this direction,

SHRI SONAVANE : When they on
that side instigate the people to bum

railway property, what can the Railway
Minister do ?

SHRI S. KUNDU : Now I come to
accidents, Somebody was jocularly re-
marking that once you purchase a ticket
and get into a train you cannot be sure
whether you will arrive safely at the
other station. According to the rail-
ways, the number of accidents was 6,373
in 1965-66 and 6,342 in 1966-67. Out
of these, accidents due to mechanical
defects were 3,463 in 1965-66 and 3,449
in 1966-67. What does it show? If
there is some human failure in a certain
level-crossing and as a result there is an
accident and some people get killed, one
can understand it. But I find that more
than 50 per cent of the accidents are
due to mechanical defects. Then, could
we not reasonably hold the engineering
staff, the Railway Board and the Rail-
way Minister responsible for their wil-
ful negligence because of which these
accidents have occurred? 1 hope the
Railway Minister will look into this. -

Here I want to refer to a report en-
titled Public Secior Undertakings by the
Administrative Reforms Commission.

" Though this Report has not touched on

the Railway Administration, since about
Rs, 3,256 crores are invested in this
venture of which yearly about Rs. 230
crores come from the pcople as passen-
ger fare, T would like to draw the at-
tention of the Minister to the preface
of this Report, where it is stated :

“Public undertakings have to work
on business principles and employees
therein must depend on merit, and
not on inbuilt security. At the same
time, the promotional prospects must
be such as to facilitata the lowest
employce to rise to the highest posi-
tion, if he has the requisite qualifica-
tions and ability.”

I hope Shri Poonacha will look into:
these few lines. Now the entire rallway
administration bas inbuilt security.

General Manager knows or thinks that
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he will retire as the Chairman of the
Railway Board and that nobody can re-
move him, Shri Poonacha may go away
but the General Manager is bound to be.
come the Chairman of the Railway
Board. If necessary, be will see to it
that Shri Poonacha is made to resign
so that he can reach his goal. This is
their concept of work which has no re-
levance to ability and quality. That has
to be changed. They must be made to
feel that the railways have to function
as a public utility and commercial orga-
nisation, and that they should respond
to the feelings and desires of the public.
Now, one has to be a Member of Parlia-
ment to get that costly smile from the
railway administration. But, if you are
an ordinary citizen, they will just ignore
you and your suggestions.

Here the Railway Minister has started
that he has taken steps to “nurse traffic”,
1 know that the traffic is not nursed but
coerced. But it is not the fault of Shri
Poonacha. It is a legacy of imperial
order of the British time which is con-
tinving and he is a sad victim of it
That mentality or psychology has to go.
Now Shri Poonacha is just like a poor
Headmaster. The pupils say that he is
a very good headmaster and the head-
master also feels that his pupils are very
good.

So, there is some sort of a mutual
understanding—rather 1 should say, a
mutual admiration society—between the
officers and the Railway Minister has
developed which should be broken. It
should be reconstituted on a pattern that
everybody feels that it is national pro-

. Therefore I would ask why Shri
Poonacha should not bring forward a
legislation whereby he will make it a
model public undertaking and where the
workers and users would be real partners
in this national undertaking. Why not
constitute a satutory board where the
workers’' representatives, the Ministers,
the representative of the users and the
officials, etc. will constitute the supreme
council which would decide all the
policy and the working of the railways ?
Can Shri Poonacha do it?  Shri
Poonacha cannot do it because there are
various inhibiting circumstances. First
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of all, the Congress Party, which says
it believes in democratic socialism, does
not practise it. That is the greatest hin-
drance which will come in the way of
Shri Poonacha.

I will bring to your notice the colossal
loss which the railway administration is
sustaining. According to the Audit Re-
port, 1966 (page 42)—I will just draw
Shri Poonacha’s attention to it—

“The total amount of losses adjust-

ed during the year was Rs. 244.12

lakhs which was the highest during

the last five years as shown be-
low :—"

In 1960-61 the amount of loss was Rs.
64 lakhs and in 1964-65 it was Rs. 2
crores and 44 lakhs,

Then, Rs. 160 crores worth of fuel is
consumed. There is a lot of theft and
pilferage in coal. They do not have a
fuel policy. 1 would request Shri
Poonacha to set up a national commis-
sion on fuel to decide how the process
of electrification and dieselisation should
take place, What will happen to the big
workshops which are now working on
engine driven by charcoal What will
happen to its employees ? Shri Poonacha
should think about this; otherwise, im-
mediately there will be artificial sur-
pluses which will precipitate a chaos

and they will start dismissing the
workers.
I will just say a word ahout the

workers and finish my speech. The Joint
Consultative machinery, which is sup-
posed to be a supreme body has just be-
come a chattering body. You go there,
take tea and come back. Nothing is denc
there, The Joint Consultative machinery
had decided to increase TA by 25 per
cent on 6th November, 1961, but so far
it has not been implemented. The Joint
Consultative machinery decided that 25
per cent of the Class IV employees will
be promoted to Class 1II in November
1966 but it has not been implemented.
This is a farce, We ask some of the
workers’ representatives to go there, to
bave nice chat with Shri Poonacha and
the young Minister, Shri Parimal Ghesh
who says, “Yes, it will be done”; but

it is mever done.

Kindly go and see the condition of
the workers, the gangmen. In what
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horrible condition they live! There is
no water, no electricity in their quarters.
20 families live in about 5 or 6 quarters.
Please go and see their condition. They
are 3 lakhs of your people. The guards,
who actually run the trains, have a pay
scale which is less than that of the
lower division clerks of your depart-
ment. Then, you have not considered
the ticket checking staff, who run the
trains, as running staff and you do not
give them the running allowance. The
same is the case with the train control-
ling staffl. They number about 2,400.
Their just demands are also neglected.
Shri Poonacha would kindly see all
these things.

Last time, Shri Poonacha would re-
member, 1 said that in the pame of
public undertaking this railway was
ploughing back every year lot of money
for developmental purposes. I said that
if our planning has to be sustained, re-
gional imbalance has to go. Therefore, I
demanded that a commission has 10 be
set up to study the diversification of re-
sources on account of the railways. I
come from the State of Orissa where,
I know, less amount of this money has
been spent on the development of rail-
way lines. Could I give you some
figures ? It will be interesting to know
that there are 13.9 miles for 1,000 sq.
miles of population and area whereas an
all-India average is 27.3 miles for 1,000
sq. miles of population and area. This,
1 should say, is a colossal neglect to the
people of the backward areas. I have
no grouse against the developed States.
I plead the case of Madras, Andhra,
Assam and Orissa where, 1 say, more
railway lines should go. In that connec-
tion, I must also thank Mr, Poonacha
who, last time, agreed to lay a railway
line from Cuttack to Paradeep Port. It
is not that it was a help to Orissa but
it was a help to the national economy as
a

MR. DEPUTY-SPEAKER : Now he
should conclude.

SHRI S, KUNDU : Just a minute.

to his notice one
¢ begn persistent
e from Bimlagarh

1 just want to bri
thing more. There
demand to have the
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to Talcher and I am sorry to find that
even for survey he has not allotted any
money. The survey made was very owt
dated. I request him to take it up. It
has nothing to do with Orissa. It is in
the national interest that this line be
laid. T would also request him to see
that in the mining areas of Koraput asd
Keonjhar, some railway links are ex-
tended which will increase the output of
the mineral ores. He should look into
that also.

MR. DEPUTY-SPEAKER : That is
all. He will look into every aspect of
it

SHRI §. KUNDU :
thing. . ..

Just another

MR. DEPUTY-SPEAKER :
more; you can talk to him later.

Ne

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
R. L. CHATURVEDI) : Mr. Deputy-
Speaker, Sir, we have had a very ia-
structive and useful debate since the
28th of last month and a good number
of hon. Members have given very useful
suggestions,

The first point that 1 would like to
deal with is on which almost all the
Members have spoken with one voice
about uneconomic railway lines. The
hon. Members, Mr, Lobo Prabhu, Mr.
Mayavan, Mr. K. N. Pandey, Shrimati
Jayaben Shah, Mr. George Fernandes
and Mr. Sonavane have desired that un-
economic lines, as proposed, should not
be dismantled. In this connection, I
would like to submit that the hon. Minis-
ter, Shri Poonacha, has made this point
abundantly clear that there is no hurry
on the part of the Railways to dismantle
these lines and that it is only a proposal,
a problem, how to run these lines which
are giving so much loss to the Railways.
The proper course which we have taken
is that we have wrilten to all the State
Chief Ministers in whose States these
lines lie asking for their opinion and
their advice. We have also suggested
that we will pay something for the deve-
lopment of roads. Now, we are await-
ing their opinion and I can assure the
House that we will not take any action
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in hurry and that we will give due con-
sideration to the wishes expressed by the
hon. Members here. We, certainly take
note of the fact that from all corners,
from every section, of the House there
seems to be a unanimity on this point
and we will give full consideration to
this view of the hon. Members.

Then there has been some criticism
about the Railway Board also..(Inter-
ruptions).

SHRI S. KANDAPPAN (Mettur) :
Let us dismantle it first.

SHRI R. L. CHATURVEDI: Mr.
Sonavane and some members went to
the extent of saying that it should be
scrapped. But Mr. Lobo Probhu has
gone one step further. He has suggested
interpolation of a secretariat between
the Minister and the technocrats of the
Railway Board. Sir, the present orga-
nisation was introduced by a special
legislation in 1905 and has stood the
test of time. The introduction of another
administrative layer would mean an ex-
tra expenditure and a more infructuous
work and expenditure. I do not think
that the suggestion made by such a
scnior Member and an experienced ad-
ministrator like Mr. Lobo Prabhu that
there should be another layer in between
the Minister and the Railway Board, is
practicable or feasible in any way...

AN HON. MEMBER : It should be
examined.

SHRI R. L. CHATURVEDI: The
hon. Member suggests that it should be
examined. But obviously this is a point
on which, I am sorry to say that I dis-
agree firmly with Mr. Lobo Prabhu.
This is not at all practicable.

Mr. Sonavane and other friends have
also. . (Interruptions).

SHRI S. M. BANERJEE (Kanpur) :
Mr. Sonavane is not present. His name
should not be mentioned.

SHRI R, L. CHATURVEDI : It was
mentioned because this is a new point.
It was only Mr. Lobo Prabhu whe
brought up this point and none else. ..
(Interruptions).

Then, Mr. Lobo Prabhu made certain
very good and constructive suggestions.
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We cannot deny that. One suggestion
that he made was that the Railway bod-
get should follow the General Budget.
In this connection I have to say that this
suggestion is not practicable as the Rail-
ways' cash requirements and capital ex-
penditure have to form part of the
General Budget and the net financial
results of the working of Railways affect
the general ways and means position of
Government. It is not possible to accept
this suggestion that the Railway Budget
should follow the General Budget.

Another suggestion that was made by
him was that the facility of PTOs and
passes given to the railway cmployees
should be withdrawn. I do not think
that this is a considered suggestion. It
is not possible to withdraw the facility
which we are already giving to our em-
ployees. To say that economy would
be effected or to suggest that economy
should be effected by withdrawing this.
facility to our employees is not correct.
.. (Interruptions).

Further, it has been said that the new
measures adopted by the Railways for
speeding up their services and mtroduc-
ing the container system have not been
effective, It is too premature to say
that these steps are_ineffective. Measures.
like container service, dieselised goods
and cxpress trains and marketing and
sales organisations were introduced only
recently and thev have yet to make their
impact.

Then he also referred to a newspaper
report, There was a mention by Mr.
Lobo Prabhu to a newspaper report that
the Chairman of the Railway Board had
installed an inter-communication system
at a cost of Rs. 2.50 lakhs. The actual
cost of the intercommunication system
was only about one-ninth of this figure,
that is, Rs. 29,000 only. The equip-
ment used is indigenous and no foreign-
exchange was involved in its purchase
or installation.

Shri Baswant from Maharashtra has
suggested the construction of the Diva-
Tarapore railway line. 1 may mention
that I had met the Chief Minister of
Bombay in January, and he hrd made
a request that the Railway Board should
examine the new alignmeat. So, I camns



1725  Railway Budget PHALGUNA 15,

assure the hon. Member that we are
giving our fullest consideration to it and
that a decision will be taken soon. Al-
ready, the two alignments suggested by
the Maharashtra Government have been
examined, But now the latest suggestion
has come in regard to the alignment
linking the Central and Western rail-
ways. This will also be considered.

Shri Suraj Bhan had referred to the
Delhi-Karnal section and said that it
should be doubled. 1In this connection,
1 have to say that of the 123 k.m. long
section between Delhi and Kamal, only
3 k.m. between Delhi and Subzimandi is
already double-track; the remaining
single-line section betwecn Subzimandi
and Karnal has sufficient capacity to
handle the traffic obtaining at present.
The Delhi-Karnal-Ambala route is pre-
dominantly used for passenger traffic
and the freight traffic is passed on to the
Delhi-Saharanpur and  Delhi-Bhatinda
sections. The survey for doubling the
line between Subzimandi and Sonepat is
in progress. The works considered
necessary to further augment the capa-
city will be planned in future years.

There was a suggestion that there
should be a separate pay commission
for the railway employces. The railways
being a part of the Central Government,
it is not possible to set up a separate
pay commission for railwaymen only...

SHRI S. M. BANERJEE (Kanpur) :
Wage board.

SHRI R, L. CHATURVEDI :...in
view of the repercussions that it would
have on the Central Government em-
ployees. If and when a pay commission
is set up for the Central Government
employess as a whole, the case of the
railway employees also will receive due
consideration.

Shri K. N. Tiwary has made very
useful suggestions and we are thankful
to him, and I am sure that all the sug-
gestions by hon, Members including my
hon. friend Shri K. N, Tiwary will re-
ceive utmost consideration from us. His
first point was the restoration of the dis-
mantled line between Bagha and Chita-
unighat. In this connection, 1T have to
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submit that this line cannot be easily
restored because there are obvious diffi-
culties about a bridge,

We quite appreciate the necessity of
a line and bridge also there. But the
course of the river is such that we do
not know the exact region through
which it will flow. As soon as this thing
is solved, we will certainly consider the
construction of the bridge (Interrup-
tions). This is not in our hands. Shri
Pande and Shri Tiwary both pressed
this point. We entirely agree with the
feelings and the genuineness of the de-
mand of the hon. Members. But the
course of the river is unpredictable, A
bridge is already here; some part of it
is washed away. This is beyond our
control. But I can assure the hon.
Member that whatever is possible would
be done. ..

AN HON. MEMBER At the earliest.

SHRI R. L. CHATURVEDI : That I
cannot say. I have to see.

AN HON. MEMBER : What about
the Dhanushkodi line ?

SHRI R. L. CHATURVEDI: As
regards theft and pilferaze. Shri Tiwary
mentioned that in Mogalsarai theft of
property worth a lakh of rupees takes
place every day and that it has become
4 criminal area. He has also given very
useful suggestions to meet this growing
menace of thefts, burglaries etc.

As regards the RPF, he has suggested
that better facilities should be given to
them, particularly the class IV personnel,
the Rakshaks. He has suggested better
warm clothing and better staff quarters
like barracks. Shri Tiwary is one of the
important members of the high power
Committee which is in the process of
finalising its report on the RPF. The
suggestions he has made here will
naturally be taken note of, but we cer-
tainly are awaiting the report of the
Shah Committee. Until then, we cannot

lake any important measure in that
direction.

I am glad the hon. Member has
appreciated our dog squad system

attached to the RPF. He has suggested
that a training centre for dog squads
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should be established at each zonal
headquarters or each zonal railway. This
is a compliment that the hon. Members
has paid to the usefulness of the squad.

SHRI KANWAR LAL GUPTA
(Delhi Sadar) : There should be a dog
in every office !

SHRI R. L, CHATURVEDI : That is
how the hon. Member views things.
Here the point made is whether the dog
squad is or is not working satisfactorily.
On this point, the hon. Member Shri
Tiwary has given an opinion that it is
doing very well, and suggested that
there should be a training centre in each
railway. We make a note of that. After
we receive the report of the Shantilal
Shah Committee, we will take the neces-
sary action,

Shri Tiwary also felt that there should
be discipline among the railway staff and
proper and good co-operation between
the railways or elsewhere is one of pub-
lic. 1 agree with him; the problem in
the railway or elsewhere is one of pub-
lic co-operation. Everybody knows that
there are thefts, ticketless travelling and
pilferage in the railways and everybody
is anxious to find some way to stop
these things. 1 quite appreciate his re-
ference to these problems. These are
national problems and the railways
could not stop these things unilaterally;
if it is expected of the railways to solve
these problems by their action only, it
is well nigh impossible.

SHRI SONAVANE: Thefts do
not take place in the presence of the
public. How can public co-operation

stop it ?

DR. MAHADEVA PRASAD (Maha-
rajganj) : What machinery have you
devised to get public co-operation in all
these fields ?

SHRI R. L. CHATURVEDI : These
are the problems which are posed.
Everybody should know what the rail-
ways can do. From our side, I can say
that any suggestion that you give will
be taken due note of and we shall do
whatever is possible. Tiwary referred to
this point and 1 am putting forward the
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point of view of the Railways so that
other Hon. Members who speak on the
Demands for grants can put forward
some useful suggestions for enlisting
public co-operation. It is absolutely in
a non-partisan spirit that I say that a
solution should be found. This is a
problem which all of us have to face.

15 HRs,

I am glad that Mr. Tiwary did not
agree with Mr. Lobo Prubhu about the
interpolation  of another cadre. Mr,
Tiwary also felt that the doctors should
be happy and should not feel inferior
to the enginecrs. I do not know how
he got this impression. 1f there is any
specific case or any specific suggestion,
he may kindly pass it on us and we
shall look into it. He wanted sheds to
be constructed at  Bagaha and Adapur

and a half station to be provided at
Bhitharwa. We shall consider these
points. 1 can assure the Hon, Mem-

ber that if possible 1 shall visit these
sections because it is a border area and
I shall myself see what can be done.

Mr. Mayavan is against the surcharge
levied on sleepers and he said that the
most affected persons by this will be
the southerners; he says: by virtue of
the capital of India being in the
northernmost part, people from the
south coming for interview will have to
pay Rs. 8 more in the case of Tamilians
and Rs. 12 more in the case of Kera-
lites. With due apology to the Hon.
Member, the way it has been put does
not look well. It is correct to point
out any difficulty or make any sugges-
tion; he can say that there should not
be any surcharge on sleeper coaches;
many Hon. Members have said so. But
he could have put it in a better way.

AN HON. MEMBER : What is your
answer to his suggestion ¥

SHRI R. L. CHATURVEDI : What-
ever has to be said will be said by the
Hon. Minister when he replies to the
debate.

Mr. Mayavan has also made a sugges-
tion for concessional railway fares to
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recognised drama and dance troupes. I
camnot say anything about this offhand.
If there is any particular thing, we
shall see that it is carefully examined. ..
(Interruptions.) If there are some
points that are not replied to during the
course of this debate, they will be repli-
ed to in due course of time. Mr.
Mayavan also referred to the change of
name of Dalmiapuram to Kallakudi and
said that the Railway Minister would
not pave the way for another agitation.
Some questions were also asked and I
have also replicd to them earlier. There
is a procedure in such cases. When a
suggestion for changing the namc of a
particular station is submitted, we pass
it on to the Home Ministry. It must be
from the State Government....(An
Hon. Member : Distriction administra-
tion to the State Administration). It is
the State Government and the Home
Ministry which should agree. We the
railways, on our part, generally try to
accommodate the wishes of the people
there, and the leaders, residing near-
about that arca. But the point is, it is
not so much in our hands as it is a
question to be decided between the
State Government and the Home Minis-
try. (Inmterruption) If that stand could
be understood. I hope the remark made
by the Hon. Member that it will pave
the way for another agitation would not
have been made. This is not a question
of the railways coming in between at
all. If it is the wish of the people in
that area, the State Government and the
Home Ministry naturally have to con-
sult—

SHRI S. KANDAPPAN (Mettur) :
That is a moot point. (Interruption).
The name of the place was Kallakudi.
Actually, a businessman went there and
started a cement plant there and then
gave his own name to that place. Now,
we want that old name to be resumed.
When the name Dalmiapuram was given
to that station, was it done with the
concurrence of the Home Ministry
here ?

SHRI R. L. CHATURVEDI :
point is.... (Inferruption).

SHRI S. KANDAPPAN : How did
you recognise it? (Interruption).

The
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MR. DEPUTY-SPEAKER : He has
made the suggestion.

SHRI R. L. CHATURVEDI : The
Hon. Member will kindly bear with me.

SHRI S. KANDAPPAN : This is a
moot point. We only want to keep the
old name. These people do not under-
stand this. The old name was Kallakudi.
The businessman went there and gave it
his own name. (Interruption),

MR. DEPUTY-SPEAKER : Order,

order.

SHRI R. L. CHATURVEDI : If only
the Hon. Member could hold his pati-
ence,—

SHRI S, KANDAPPAN : How did
you make it Dalmiapuram, in your re-
cord ?

SHRI R. L. CHATURVEDI : I quite
understand and appreciate the feclings
of the Hon. Member in the matter of
that station being now called Dalmia-
puram, What I beg to submit is only
this. It has got to be appreciated. I
humbly beg to submit that for the
change of name, there is a set proce-
dure. After all, the State Government
is there and for any change of name,
it is not only the railways that can agree
and get it done.

SHRI C. CHITTYBABU (Chingle-
put) : Have you not received the re-
quest from the State Government?
(Interruption).

SHRI RANDHIR SINGH (Rohtak):
The hon. Minister making his maiden
speech.

ot gOW 7T YA : FAT TET AL
wed T forma foramar wraw g7 AwaT 7
ITFT AOTAT  FTEH T TT WA EAT
arfem

MR. DEPUTY-SPEAKER: As g
Minister, it is his maiden performance.
He was a Member of the House former-
Iy, T know.

st o fao agmm (fa=mage)
gAFT a9 § a7 wear g fr faawy
formr aff amdm, qgar AE A,
ag ferawe #ar avdar ?
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SHRI P. VENKATASUBBAIAH
(Nandyal) : I take very strong objec-
tion to the remark passed by the hon.
Member. (Interruption).

SHRI RANDHIR SINGH : How do
you allow this, Sir ?

MR. DEPUTY-SPEAKER : The re-
mark was a threat of agitation.

SHRI S. XAVIER
There is a reason for it.
was Kallakudi.

SHRI S. KANDAPPAN : He express-
ed his apprehension; it is not a threat.

SHRI S. XAVIER : He was right in
expressing that apprehension. The origi-
nal name of the station was Kallakudi.
But after the Dalmia cement factory
was established there, the station was
named after him as Dalmiapuram.

MR. DEPUTY-SPEAKER :  Shri
Kandappan has just now explained the
history of the change. It is already on
record.

SHRI S. XAVIER : When the origi-
nal name was Kallakudi, for changing
it to Dalmiapuram, there was an agita-
tion by the people. That is what the
hon. Member says; that there should
not be any more room for any agita-
tion.

SHRI C. CHITTYBABU : For the
change in name to Dalmiapuram, there
was an agitation.

MR. DEPUTY-SPEAKER: Mr.
Kandappan has given the history of the
change and he is considering it.

SHRI S. KUNDU : My friends know
that Shakespeare said, what is there in
a name? The only question is, the
name should not be that of a capitalist.
The Minister should consider it
(Interruptions) .

SHRI S. M. BANERJEE: In the
matter of giving names to railway sta-
tions, whether it is Dalmianagar or Dal-
miapuram, they start a particular fac-
tory and name that place according to
their own choice. Is this going to be
the policy of the Railway Ministry to
name the stations? Dalmia is not a
national leader. Let him explain that.

(Tirunelveli) :
Formerly it
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MR. DEPUTY-SPEAKER: Mr.
Kandappan has explained the history of
the change and the Minister is consider-
ing the matter. It should rest there.

SHRI R. L. CHATURVEDI: Mr.
Biswas and Mr. Daschowdhury men-
tioned about the circular railway in Cal-
cutta. In this connection, I have to
mention that a survey has been under-
taken for two lines—one from Dum
Dum to Princep Ghat and another from
Dum Dum to Ballygunj through the
salt lake area. This survey is yet to be
completed. A preliminary survey re-
port has come. The final report is yet
to come.

SHRI S. KUNDU : Yesterday this
point was mentioned when Mr. Ghosh
was not here. It was said that Mr.
Ghosh announced in Calcutta that this
circular railway will definitely be built
in Calcutta. Now that Mr. Ghosh is
present here, let him say that once the
survey report is received, the circular
railway is going to come up there. (In-
terruptions).

MR. DEPUTY-SPEAKER: Mr.
Poonacha will cover all the remaining
points when he replies. The Deputy
Minister may conclude now.

SHRI R. L. CHATURVEDI : 1 am
concluding, Sir, Shri N. N, Patel had
desired the stoppage of the Gujarat Ex-
press at Bilimoria and Navsari stations.
In this connection, I may inform the
House that the No. 12 Up Gujarat Ex-
press is being provided stoppages at
these stations in the time-table to come
into force from 1-4-68. I may add that
the Hon. Member from Bulsar has
pointed out certain grievances and has
made some suggestions. I may assure
him that the points made by him will
receive our greatest attention. He had
also made some request to me earlier
and I will look into that also.

MR. DEPUTY-SPEAKER: The
Hon. Deputy Minister must try to con-
clude now.

SHRI R. L. CHATURVEDI: Sir,
[ will take only two more minutes.
Shrimati Sangam Laxmi Bai....

MR. DEPUTY-SPEAKER : For sav-
ing the time of the House I would
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suggest that, individual suggestions
apart, only general policy matters, finan-
cial implications and labour matters
may be dealt with. If the hon. Deputy
Minister is going to reply to every sug-
gestion made by hon. Members, I am
afraid, I have no time.

SHRI R. L. CHATURVEDI : In the
end, Sir, I conclude by saying that the
suggestions made by hon. Members
from every section of the House, will
receive my utmost consideration. T will
o a step further and say that if any
hon. Member thinks that I personally
have to go to a particular side or see
some important thing 1 can assure him
that 1 will certainly try my best to
accommodate him.

SOME HON. MEMBERS rose—

MR. DEPUTY-SPEAKER : If there
are any question hon. Members may
address them to Shri Poonacha when he
replies in the end.

SHRI S. M. BANERIJEE : Sir, the
point raised was about introduction of
automation in the Railways. Is Shri
Poonacha going to reply to that, because
the hon. Deputy Minister has replied to
all the points ?

MR. DEPUTY-SPEAKER : If he
fails to reply then you can raise it.
=t TWo o fremedf (F0e @) -
Jqener wEred, ifeaa IwEw qfew=
FH4 T g7 TS A K AWT A
g I Wmamwgadfr
WA AT WgRT AW W E | q*®
WE A% F Faw oF frgrav gv &
aFT afuFr g W 1 @AW 7
o foedrdt & arg sgar =@ g
fy @3 44 aRiey We A #Y few
ATEET ATEH F[ FH FF & | 7 arE
# wwire afx wer 7@ g€ a1 YR
F) oY AT Y fewT Tt §
adt foud aa4Y aw § 4% uF

AT F wAr ¥ 98T a1 fF qeened
qifsears & fergeam & feaw diw
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MG 7T § 7 IFA THR W
fear ot wgy & v ot S arfreems
7 A g ad) m § ) dfww €
Y ¥ qEAS F AV A GAT Y
wE oy e wrw qer fF fez iR de
aifee & g7 fggeam & oF,
317 79 7Y afew < gonT daE e
F1 T § | 79 I8 qOT M v a8 48
Fremd i frmr o & o= fovaa @9
Fitg fafan & 41 39%  w@a § 48
FemaT T 5 aFdET @ g divw
fafa § R ag s« ot & fafaw &
forrr arfaegry & Avg avaey € A fs
qrfsFeaTe #Y €A aF AT )
15.19 Hrs.

[SHRI G. S. DHILLON in the Chair |

FATAY g7 @ A fRw g
g1 g T 39 wat wgRw #1 awna
T IAFT 49T §V Tl § g T AT
Fr faq aez Ao & AT W W9
715 g a0% & e & g Fgam
oz 4§ & a8 97 419 §7 & | TW FIT
fAas qTdT IF 97 G T E 9@ T
IO & AT IfAT AL AMAE | T
Faq # ag g famrn Ay & a
TqH 97 qE TAG ATE T TATT HT |
7g 91 @ FEE § TH AL T9q
zaw fad A7 A RN A€W
g1

Wt SIS ® ATH § ITL 7T HAATLY
§9 ¥ Gu A WA AV F A
¥ 3% 97 B aW FAT ATEY A
I wewTe 7 faan fr Al F amdia
T wEM | 7 aafE 5@ ofwarie &
OF WA wEET § | gEA dE aF At
¢ afer ot N1 37 aoEIc g oR-
B2, 9 aF WI WET F N AL A
§ o wiag €1 | T A%
T qgT Wy § afk Ny aw
HR AN AT & A IAF 9
grar g av fo@d a7 dre TFe
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[sft Tvo w0 faremei]
F W § 4 IFT AW TEA § AR
T AT AT & G et g B
FamaT @ g fF wa e ¥ 9@t
8 FTO0 § | Ux ot a8 fw o TEE
ifpF a1 ag e & Avg wmIaE
& Tar A gaa ag fr o sfafrgfea
wFef=aY aga s &g v w99
WE Adr a8 W § fw agq FfeT
F F1 I<F SIKAE 21 147 & @1 IR
aifed a1 & sefeew & ford o
ET AT | Afew T o adr
fear | s QgE F A FEADE
FEAT G AT IR =rfad g7 fF 98 we
FIF7 F@, AfFT IgH T TR
#X SART qFAr AR § | A A
oF qar g & faad ga-wfar aefy ot
21T § 9% 9ga ¥ § | Af%q 39 A@
& IAFT AT9EHT FAEI QO AL W
AT A g 44N, gAwT gdwm &
W AT AT AT FAGT 9T A7
¥l w1 A1 AT F faq gafeaq
W @A 1 7Y wrdar § v g S
Arfa & g ae feomn agrad #1 sg®
IE 92A & | HTL IAFY ZT AlfT AT
78! @Y TAR 9T T BIAST AEF FO
HAt g w Aifgd fF R Te-
fafrgwe & N firmi @ foee oo
& WeT grar €, I o gX & | ol
goamr T R O g ® a7
T qEw ifew smEE @ g #
AT e § 6 G i ¢ 7 R
WE S AT T R A a
s fear & 7 war oy AW A€
g fs o @ 1% sl AT WA
I 70 ¥ fod WF FEa & 9w
T & &t i dur el gu sew &
g famar, dK 99 w1 awE
B¥H T § A TR IEW We [
Igw g g faear @ 1 FE g%
a1 wg faar e & fs v smar AdF
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¢ Tafs e aer w@ar @ SR
*1 fewdw AT qRAT ] | AT =R HaATAY
F =9 %1 ATy frar i zat <t o ?
FAT TF ST AR q9T 3% & AT
O TR9HRC 99T 3 A & g7 A«
& T8 g | wifgd a1 ag o fF ot
ygfaar @ g/ IHaT # R @,
a1 g3 fran s, afew qax @E
At v ¥ faege am A e

wham ag § fs s mavft anfe &
TEd a8 W9 &Y HWEEn § wifs s
#F faF o #1 " g 91 I
a1 F I F fag 1 F g e §
fo @z w4 o #r aww wrzad @ m ?
9T IS F OF "ol § Um Teq "l
& UF 9l § | | IR A T
frar fF AN & qra ST I a6
IRT F1 AW L 7 ET #15 wqTg gy
gam 1 zafed s faw & dx @
Ird U aar fawmm € fe i9a e
ifeF ¥ wrE WY afz ad &1 awdl
HATYHT FTAT ZHY TFTF F1 72T | @fad
ATIv £ fF oa =w ArT iy afed
T AAC AT FF (AT Ty
gt § JFT g Al |

it FTUT FY a1 agT FEr A
Fgr @ fe FTwm A IEEr g¥
FIF 1 w9y fa7 91 @ E 1 @ ey
a1 foer 9OF A @A WA §
fr P w9 WA wE oWERw
o fod sgw FW § | AEA AW 7
fafodm fawmr  Sia srw fear @
foad fragaed & f5 T e &Y
s efafrgwa & ot read gt
2 Iod AF Y GO AR TR
T o dafae fe s AR
I+ a9 oF fafase snfrac &, fae
afeede fafasw snfpac &, 99%
ae ofergfer ifax fafede &,
fae sweew afea fafode
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TF O F 4= AE ¢ | T A E
T AT ¥ AT | T oW
HAFT FT A9AT 21 &1 98 FNT FHHT
TE F A | T AR § W
AT AERY AT IWa &1 9y €
U FX &1 a1 fafosa 1 +m 0w
T ot & fqewr  emEr Wg Sy
¥9a 91T F 9ERd €1 | K a8 e
g 5 oo quw g a1 fafoew 7 i
FH § o F799 & faemw it Afgw
: 9% 98 1% s\ e FEw
fFar o fomer @9 &% A9 A
YA AT 98 WS Fa2 Y G
wHET  F faee a9 o =@ STt
FLAH | T FJACH HAAT AT T4
aIT 91 € f o4t awg @ fafosa
W A WY IEar 99 SEa
@ 3w ifew & fad § oet weRy
q Fg wEA g fF S W 29 s
foi § az mata Y & | 39 3@ A
gR | SR W AT @ afaw Z
AAFET FEEHA HT AT XY § IIG FH
FE Ao 9 AF AT IHFT agT AT
AR A F7 ) W@l q® AT AT
AT € AT YOTT FT ATHAT &, Tg 9740
HANE WF #t | GfFT o 98
FreAd W W9 4 HTT AT AEY
A9AT AET | AOFT T & F oaAw
60 &t 7 fae Jmam &few s7F F
fray # 5 A dwdw 5w "
a1 u FEeEE w FS @ A
AT A9 qF FAH §<A G G | g
I8 ardr ¢ afx sy s ee e
# fradt Fom 9wy & @ §9 T
o Fiford frmd it #1 sad fawam
g, 9% mHmgamg fF e
FHA WA @1 @ A W oy 7
qEX ATE | A FeeelY & www oA H
9 & &7 7 7hHT F7 qwg 77 10
2\ TEEWT FY A qg 7 A AT
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g & v g oW wod G @
TATE EHAT | Zafad 1T THT TG HT
f AT AT S A 9 T & oredr
fafee @9 9x qfw aF @ TR
ARG W gF ) a9 @
AT &R g IAw fed W s maer
¢ fF fmero o=y & wredr Y omd
et g A ava gt 1 T frew
qF wmod  FgAr 9gan g v g A
¥ w1 f Td F 90 age O &
faewis aga & | =9 fawfes & AvE-
T &7 AW oy fF agi W
AT w9 G #1 ST T & ) wE
@ & FHwT F ot S aga v &
7 S &1 A% & WAEE e N 8
77 77 & fF a0 fro Tho H AT WY W
i Afenfed €19 & foe s e
frar @ zafed f5 9g 9 =9 o)
T TTW FY TET FT | g T W Tl
gt & wgi @ Wi @ fod e 2 E 0
gAY arfaw F A e o
a7 3dag gt & | s ag W fear
w1d fo gad s sieper 909 FEfCAt
%1 17 g1 #, a1 48 19 4 q9W H
AGT ST | A oY Q9T YT & A1 SEH
FAT A A TR F amafaat o
e T € | g 0F w=ww 9@ 10
ZOTC THFT AT 5 I BT AEHT
F W I AW ET § AR AR
A FH AT @I E | TH A FH EEHT ar
T&T AT A0EE | A9 qqET T
SET X 399 A o g § | Afew
TH WX YT e 7Y &9 | ag ¥
I9 a9 q% &1 G| & THAT I« AH
A7 TG ArE #1 gATA AEY w4t |
At wgRy § TEd f9F §7% A
R § ®itw I qwWd 9 At qg
o A9 & | I FET A G
FTA A fgra 379 7 T 1 WS
N wg7 ¥ A S wgT q@ A6
< |
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[ﬁﬂoﬂom]

WY ¢ N 0w i Fda & R
F AT AUHT G F AHA FAT
g § | vefafrefes w=v aAmar @
WE A AT IAH TV F g
wEfrorim A T FS -
Fvw g @ AR g 9 ¥ 3®
iR AE T T8 AT | T T AR
F1 g FAfdwaeam & fod qar orar €
ar gud g Wl dmdE | W
W g1 el # oF orrg T A AR
T T fF s 3T 0 s 3T @
H S #7157 979 & F87 80 qfaww
#e &7 ¥ S grar 91 Hi% 20 Niawa
¥T U § g1 a1 | aga A FE o E
el W N 7 OEY @Rl 2 Afee
A A F g o & 20 oEE
FERFEATE AT go THET AT U
¥ g ¢ safs g 9@ F gew
g ¢ fF 80 T@eE AT AT & g
% @R 20 W FTUE FT ¥
U e & fau g 91 & 9k fau g
faegw e & | Ao =F f5 A
AT Y T FT CF & TEESIA &
T, I0F AIE FAFS FAT & | T@T AT
9 9 qedT § a8 9 g § 1 WS
I TET T 96T TE F@T & HIT
€Y 3% O W aE ¥ wWi F fA
AT A |

IR Y AT ATET WG FAT I @
TJEHT UF A& FIOT Jg FATT T §
fir wgrE <fF a7 7 € T A WL
war 3 9% o & famd w=t aga
g T ¢ AfeE am ag WY 39 fE
wefafrgfer  vamdfew W aga @@

T IR T F qA FgO 9w §
fr amy cefafegfen cvadeee
acs A e @ w1 & o e A R
R & 1 ame fed qiw & e gar
FT3E ST g I ITR ATE & 1w )
fetoF am T & | o FewT A
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foredz o at gt avg & &7 am <@
2 A et Y A geneE adr
T ENE T g et F AR
S ¥ 3T UF T HAAT g 4T |
AfFT o a9 3 fF ow diftee
fedr s d997 &, fee feedt s
Ao 8, fox wfede smem ST
2 917 7@ a7 § wfeas ¥ 9 Fa
# 9% gt & A & 1 uw s uw
AFAT  qTAT § a1 99 9T faaer @
Foa1 & I @S § O 19 BiE ATEHAT
T FFS § | T B ynefaat #1 aw
I F fAo dgve 4 & A snfes
Fr A fam feAwfafa agma
FH A1 ® & | wafmae e Ot
F ova7 ggi 97 oY Sg=) FIr wwA
72 9REH @El 4f AfF cRAE &
ATH 9% IFFT WL TG AT | FE A
8% ATy # T m & o o T
& & w7 awg a7 7€) 2 A= &, S
FT THAE g7 § AfwA ST aF I
qreEH T W AE T A F @ aE
g afew =y i | snfpat sl A F
AT w3 fAU T 1 ag A e ey
FY AT & 48 J=S F19 74T & | F AT
g fF s zaw wuw A E o afew
AT A1 F A9 ATH TG FET EA |
e FHAE § arfead a1 o
Foqa # A oAt gE & wrd ol
s F7 nefafaegu cas a=T g g
g #E ofr FEETh anfewd w1 B
#7 nefafrw & au @ ¢ faama
I I AEfRAl & a1 W= FEAEr
F 9t fF snfeed & a9 faer T 99
FEATY ¥ wRT wgEE g &, Ay
o T =TE & a8 FICHT A0 WG
usfafredv & g8 a@ & 37§
T a3 # oY 19w F@ FET AR )

¥q & TN F a1 F §5 wEAT
AMEAT E | FATE AT & AT FHI
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& offaw 9T w5 @Y § afew
W oF N S #T A AT
foear & 1 =Y gt & ww W F AT
FHATY § Iee o 9w iAW 7 0% &
w9 q¥r qfvwer ¥ o Fromr & 1 F
FgA ATEAT § fF Fmw i e ao
A & ST FAETY § I fAw e
F v g9 Tfed | I I @
gt fear sar & &t 9w § fagom 4
W d71 g6 W s fAwrer &
AEAT 477 gy & &1 ey W & &
fr st SAErd & ol aed &
FIH LY FTATE | AT T o srfemes
FI TAEATZ AT A IA AH, I
T G I A, AT IAHT WY
FE T4 A HEEEFAT TA G AT
2 f5 o fa=er ey & st o
TG 2, 3% oA AWIGT §  TEAw
]

T F AT AT AR 7 AL Afew
M@l A AR T FqAA AGT E |
qg HIT ANEIC FH FET EAT &
AfET 27 B WA F ag IR GEY
2 & T § ot uw sy faw T I
T FT IART fRT qaw fovar smar 3
19 Hofaey S arq qoa § 1 ey
@z wofar § ar faadt wEde
®H § ITY a7 A9 Fgd § FF dG7 AT
1 TFAHE FL AT FET THC FT
TE AEEAT A E TEE I @E AN
# Y @ g & 1B W@ aw Wi
FH FAOT & I9FT 0F f&T & fAU ger
fear stmar & o< A A fow aen foar
AT 1 AE FTE I MY avw AE & H
wdt qgRT & gAT  wEW 5 OF
FHATY A6 B 7R T AT FH
FQ T I AT ITH Qe T THAE
FX I JIEE" F1 TR feRET
%, 31T TF AR FY N aphrad afeorn
=T F a1 9r3dz G F faent §
¥ 9 Wt gEwr FT

AW & I F oW § IO AW
T S g | & ey faems @
g 1 dfew & sgm & go s a1
FT LA AT TET A | T AT A
7w € fr far aRme & Waw
foamr adf w@ st &1 s #
fomeT 72 @t & sere S QfwwE
aT g aHdT & aY & wgm fw e
F oY dravEEar T & | R A
T § 9§ A SWIEr @7 S ¢t
A FFT I9E H TeEg 9 9 & wW
FO AT § & AR o & |, oftaw
for & Ay ST WWE & T A%
g€ &, F9 T 3O HITHT IAH! frern
TST A7 IART HTCAT ST9HT H@AM |
7z FE y=et qferdt A & | AEWe
F AW 9T T AEI FT THE FA W
FH AT 7 FE )

a7 A sy frey & aome @
T FHATTET &1, FAT AX F FHATC@T
F1 317 arfead #1 39% T F & §9
T FIAT ATZAT E | FAW AT F AT
FHATT & T A THE AT FT qfAW ¥
IFT £ A1 uF I a9 faaar & AR
27 T A & A% OF a6 e 8,
At ag 7@ faear & 1 womw @
¥ 91 FAAT § IS O oeEg AT
a1 %1 Afaw & arx oF g faear 2
afew s #1 g7 e & =)
arer ferr ek & 1 Y amw F A AT
fF @z feafesum #47 foar smar &1
9 Avifeaes gAT &7 AT A & )
iy feafy & sfa adr & fr an@ sy
AT FT AT 19 A1 &7 a1 FE FHAT
g1 99 A B 0F @ T 9T @ AC
st famw aifew anfees *1 faedr
Egm A oA fa¥ | G N
T o femdzs & a7z 3F o
& w27 % § 9 famAr § arEmr
AT aY AR w1 I afaw
faerr € 1 5@ aTEy F FE fr orgl @
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[sft <10 wmo faremdi]

aifew 1 @vawy § 59 1 0% & Hardr
# @t 9 | fraer sfesr 1 sy o
WE T oo T oA
Tl F1 9 F

W F @ Fft @ gfrad g
Z A% At &, IAH! Arwan faF o
F AT 3G F TG FEAT AEAT Z |
B R UF OF a1 I A gfamr 1
YA AT 2 WY E | A o A
e fag oft @ @eft 9 99 =5 § 0w
T qet ar v fE fefaee & fam
FAT FT EET ATAWF § | gF IR
Farar a1 fF oz ol G 9
IAFY GITET F qE AEY T AT
ZWT T1fzd | 39 AVE ¥ B a9 IR
war of | ag WY 7ETe T ¥ q@r T a1
& T 7 a1d A5 7O FE AT TR 7T
foamfaes 3 77 go% @@ § 32
g1 a1 5 g, fafesm = & 37 | =fe
oy 3 i qem Tma =T AT e
Y FrafoT gug 29T £ g -
famwr & forg moemt fRar ar W17 @R
F A AT 7 AT A 97 fF ag
afgs @rar AT & fewa F1 w
Y 3 afE fee ot saa-fegfara
X ¥ fou amg d9me AEF & | & FaradAr
WAagmifFmag FIwm F
=8 qfroe g fAee @99 £ 1 &
HIOFT TE AT FaeTn Aear g fFoaw
9 T ZHAT ZATL 3W G GIAT 9T A9
TF T g e AT FgE A
Fror AfAfme faan 41, F19 T
fam &, A fad & o St #7 FEE
J|a A fagwe famm ar ) afew
AT g1 9T ¥ AT 39 gfae w1 g
& v, I fefm <1 @

feur | Gt gfamat &1 st
Arwrea T & afgd 1 e e

TaT F33 § &t 7 T o B, 99
T F § | oy Gy afeei S
e F WHAT W FAT Aifgd a
AW F TAT FAT AR E, S AW F
feat #t s @ F7 agar WA g
et & gfaaat #1 amE g 349
ifgd |
ot fo wo Wi (U7ETAIT) ¢
WE R AR AfwE, afET AT
wifad |
SHRI P. VENKATASUBBAIAH
(Nandyal) : Mr, Chairman, Sir, I thank
you for having given me an opportunity
to speak on the Railway Budget. This
discussion on the Railway Budget has
been going on....
Sl gFR AT ®QAIT :  FWELT,
#iy, wfadsa & w4 1 qATE |
SHRI P. VENKATASUBBAIAH :
The Minister of State is here.
=l gFW T FYAW : 77 Al TF
ot 2 1 ar gfawew & AT Sdr @t
qaren | ag fagw § ; s s gan
i TEE ?
MR. CHAIRMAN : The Hon. Mem-
ber may continue,
SHRI P. VENKATASUBBAIAH :
Several Hon. Members. ...
st AEeR gEAE (J7H3) ¢ T
T T G A AT | el gy
ardf F1 Ay Y g 1 B A &
TET FT FAT O | ZATL qrEf F & Y
Gk cicll
SHRI P. VENKATASUBBAIAH :
Several Hon. Members have made cer-
tain suggestions with regard to the im-
provement of the working of the Rail-
ways in this country and I am sure that

the Railway Minister will take note of
all these things and do the needful.

Railways are one of the biggest public
sector undertakings in this country.
But there is a difference between this
public sector undertaking and the other
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public  sector undertakings. This is
spread throughout the country. Besides,
it attracts the attention of millions and
millions of the travelling public. In addi-
tion, goods are also carried by the rail-
ways. So, it is all the more necessary
that it should be subjected to close
scrutiny by Members here, and 1 am
sure that these discussions would to a
great extent help in ventilating the vari-
ous viewpoints on the important matter.

In this connection, I would like 1o
bring to the notice of the House the fact
that unfortunately in this country this
department of the Government of India
has been made the target of several
attacks; in order to ventilate the wrath
against the Government of India on a
particular issue, the railways have been
made the target of attack with the result
that national property is lost, and hun-
dreds of lakhs of passengers are being
inconvenienced, and besides, the smooth
working of the railways is being ham-
pered from every corner. So, 1 would
make an appeal to all Members that
they must be able to create a proper im-
pression among the people that what-
cver be the political differences and
whatever be the problems confronting
the country, these public sector under-
takings should not be made the target
of attack. After all. it is our property
and it is our duty to preserve this pro-
perty intact.

Coming to the budget proper, 1 would
suggest that necessary care should be
taken with regard to the proper func-
tioning and the improvement of the cffi-
ciency of the railways. The Hon.
Minister of Railways, while presenting
the railway budget has minimised the
deficit that has accrued to the railways.
As a matter of fact, the Railway Con-
vention Committee has suggested that
there should be a regular contribution
to the depreciation fund, but it has been
reduced to Rs. 25 crores. Further,
there has been a borrowing of Rs. 18.5
crores from the general revenues to the
development fund for meeting current
expenditure. So, to my mind, the real
deficit is something like Rs. 65 crores.
This jugglery of figures, 1 feel strongly,
will not help in putting a clear picture
of the working of the railways. The
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Railway Administration should be forth-
right in placing a correct picture before
Parliament,

Coming to the working of the rail-
ways, in 1950-51 the capital investment
was Rs. 834 crores, but the present in-
vestment is Rs. 2844 crores. The gross
earnings have risen from Rs. 263 crores
to Rs. 755 crores. The freight carried
in billion tonne-k.m.—was 42 in 1950-
51 but now it is 117 billions Passenger
traffic has also tremendously increased.
From 67 billion passenger-k.m. it has
risen to 102 billion passenger-k.m. This
huge rise in goods and passenger traffic
has cast a heavy responsibility on the
railways 1o manage this system in an
cfficient manner. This is an exclusive
Statc  monopoly. But that should pot
muke the Railway Administration com-
placent because they are facing keen
competition from road transport which
is functioning in quite an efficient man-
ner.  As other Members have pointed
out, this should be taken as a challenge,
and the Railway Administration should
improve the cfficiency of the railways
and try to cater to the needs of the
lakhs and lakhs of passengers through-
out the country.

Freight rates and passenger fares have
heen increased. Undue strain has been
put on long-distance passengers, special-
ly third-class passengers. In this con-
nection, T would only bring to the
notice of the Minister that of these
passengers, nearly 50 per cent travel in
suburban trains; nearly 10—15 per cent
of them arc short-distance passengers. 1
will only say that long-distance passen-
gers should not be penalised for the sake
of suburban passengers who constitutes
nearly 50 per cent of the passenger
population. This factor should be borne
in mind.

The first-class passengers have not
been taxed much. It is the poor third-
class passengers and the long-distance
passengers who have become the target
of this Ministry. Keeping in view our
aim of socia 1 equality, the Minister
should find more sources of income
from such classes of society as are in a
position to bear the risc in the passenger
fare.
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Another factor is that plan expendi-
ture has not resulted in proportionate
increase in revenue-yielding traffic. Plan
allotments have been spent on items like
multiple tracks, dieselisation, modernisa-
tion of signal equipment and communi-
cations which do not yield substantial
income. Not that I say that these
matters should not be looked into, but
proper priorities have to be fixed and
Plan expenditure made on such projects
as will yield a reasonable revenue to the
Ministry.

As I said about increase in freight
charges, I would have been happy if the
Minister had not made this attempt. I
speak with a full sense of responsibility.
Fortunately for us, we have had a good
harvest this year and there is every
likelihood of our goods traffic increasing
considerably. If he had been satisfied
with the present freight rates and had
kept the gap unbridged, I am sure it
would have been appreciably covered
due to the bumper harvest this year.

Then I suggest that the present
arrangement by which the railways pay
a fixed dividend to general revenues
must be reviewed. 1 had a mind to
suggest that the entire Railway Adminis-
tration should be converted into a sta-
tutory autonomous corporation., But I
am aware of the limitations of the Rail-
way Ministry. In the absence of that,
certain effective measures can be taken.
In the light of that, I am suggesting that
the present arrangement of a fixed rate
of dividend payable to general revenues
must be reviewed. This arrangement
was based on the assumption that the
economic growth would be steady, yield-
ing increasing surpluses to the railways.
But these hopes were belied because
the Railways were caught between the
Planning Commission, which insisted on
a rapid expanmsion to meet imaginary
targets and the fiscal policies of Govern-
ment which have brought about a re-
cession. The railways are caught be-
tween the devil and the deep sea. There
is a strong case for reducing the divi-
dend in view of the fact that many
other big commercial public undertak-
ings are incurring heavy losses which
have to be borne by general revenues.
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So, I commend this suggestion to the

consideration of the Minister concern-
ed.

I must bring to the notice of this
House the fact that the Estimates Com-
mittee had made certain suggestions
with regard to the augmentation of the
revenues of this Ministry. We have
made a suggestion that the commercial
staff of the railways should be properly
equipped and serve as efficient salesmen
and their duties and responsibilitics
should be defined. This is all the more
important in the present context because
of the keen competition the railways
are facing from road transport.

Settlement of claims is taking undue
time, with the result that the customers
lose confidence in the railways. Certain
powers must be given to the officers on
the spot to deal with these matters ex-
peditiously, so that it would create con-
fidence among the clientele.

Another point that should be serious-
ly gone into is the large amount of pil-
ferage that is going on. Certain allega-
tions have been made, I hope they are
not true, that the railway staff are hand
in glove and are conniving at this. This
matter must be gone into and deterrent
punishment should be awarded when
such instances are brought to the notice
ot the administration.

About ticketless travel I need not say

anything as many Hon. Members have
dwelt on this matter.

Coming to unremunerative branch
lines, I would only suggest that as per
the figures given by the Ministry, near-
ly Rs. 5% crores are being spent on
them. These cannot be removed over-
night because it will create much
discontent and local trouble. So, I
would only suggest that wherever the
Railway Ministry feel the necessity of
abolishing unremunerative branch lines,
the Chief Ministers of the con-
cerned States, should be consulted,
and the railway administration should
also come forward with an alternative
suggestion to provide certain other
amenities by opening new railway lines
where there is an urgent necessity in the
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same State, so as to counterbalance and
offset the loss that is going to be in-
curred by abolishing these lines.

In this connection I would like to
mention about my constituency. There
was a survey made, and some sugges-
tions made by the Andhra Government,
that a railway line should be laid from
Nandial to Nellore via Mydukur which
runs across a forest area which will not
only bring revenue by way of passenger
traffic, but also by way of freight on
forest produce. I suggest that the rail-

way administration should also think
about this matter.
Instead of increasing the platform

ticket I suggest that it should be reduc-
ed, becausc the more you increase i,
the more the evasion. I have been go-
ing to the railway stations very often
and I find that many people evade buy-
ing the platform ticket. To induce them
to buy it I feel that the Railway Minis-
ter should make a departure by reduc-
ing it, so that more people abide by the
law and purchase these platform tickets.
About catering, the less said the better.
Formerly when we were in Madras, for
good food we used to go to the railway
restaurant, but it is not so now. It is
the other way about. Unfortunately it
has deteriorated. I once pleaded in
this House that private catering should
go and departmental catering should be
introduced. I am still of the same
opinion provided it is efficient and its
service is improved. I feel that the
Hon. Minister will give due thought to
this.

Normally I do not make any allega-
tions but I am sorry that at times things
happen and I have to refer to them.
There are certain genuine complaints
about the appointments and promotions
in the railway administration and things
which come to our notice do not bring
credit to the Railway Administration. I
have personally interfered in a particu-
lar case when I was convinced about the
genuineness of the case and pat came
the reply that nothing could be done to
set right the wrong. It concerned the
case of a teacher. The poor teacher
had to go to the High Court and realis-
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ing the justness of the case, the High
Court passed orders favourable to the
teacher. The Deccan Chronicle of
4-12-1967 reports the case as follows :

“The High Court of Andhra Pra-
desh, allowing the petition of Mr.
A. Raghava Sarma, Senior Telugu
Teacher of the Railway Boys’
Higher Secondary School, Lalla-
guda, passed orders to issue notice
to Mr. D. N. Chopra, General
Manager, South Central Railway,
to answer the alleged charge of dis-
obeying the injunction order.

The Telugu teacher who was
sclected and promoted was sanc-
tioned leave for onc year and ten
months. Having come to know
that a primary school teacher was
about to be promoted in the said
leave vacancy, the Petitioner pray-
ed the High Court and the Court
issued an injunction order restrain-
ing the General Manager, South
Central Rajlway, from promoting
any person who is junior to the
petitioner. Nevertheless the Admi-
nistration passed orders in Septem-
ber 1967 promoting the same pri-
mary school teacher...... "

His whole case was :

“That the members of selection
commiftee were not competent to
test post graduates, and that none
of them had possessed even an
clementary  knowledge of Telugu
literature and yet sat on judgment
over the abilities of Post-Graduate
Telugu teachers of which the peti-
tioner was one.”

I personally intervened in this matter
but the Railway Administration said
it was all right and that he could go to
a court of law. This bureaucratic way
of functioning will not help nor does it
do credit to the Administration.

SHRI S. M. BANERIJEE :
motion of reprimand.

SHRI P. VENKATASUBBAIAH :
None of the members of the sclection
committee possessed even an clementary
knowledge of Telugu literature and yet
they sat in judgment over the post-
graduate teachers.

Move a
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Having explored all the avenues open
to them to set right this wrong done to
them by the Administration, they are
forced to go to a court of law for re-
dressal of their grievances. The moment
they go to the court of law, the Admi-
nistration adopts a vindictive and hostile
attitude towards them. This should not
be so. I had come across instances
where a railway contractor who had
done certain contracts and works on
the oral orders of officials claimed pay-
ment for such works but were denied.
They were forced to go to courts of
law. The moment he does so, his name
is blacklisted; not only is he denied
future conmtracts but even the remotest
relatives of his are denied contracts.
This attitude will not do. A time has
come when the entirc Railway Admi-
nistration requires reoricntation and re-
organisation so that it can meet the aspi-
rations of the passengers.

16 HRs.

I congratulate the hundreds of thou-
sands of workers who perform their
duties against odds and efficiently man
this huge undertaking against vicissi-
tudes. At the time of the invasions and
also during the natural calamities and
so many other things they were uble to
do this nationalistic, patriotic job, and
I congratulate them. I would also say
that given the support of all the politi-
cal leaders there must be at least un-
animity on bringing this rationalisation
in the cntirc working of the railways.
My hon. friend Shri Banerjee should
not find fault and be angry with me
when I say that in cases where there
has been overstaffing and unproductive
labour, it must be rationalised and the
staff absorbed in other places. The stafl
should be commensurate with the effici-
ency that has to be turned out. I agree
with some of our Hon. Members that
this hierarchy—the pyramid-like struc-
ture of Chief Managers, Deputy Chief,
Chief to Chief and so on—must be
rationalised.

About the travel concessions, I do not
want to say anything because the Esti-
mates Committee has already presented
its report and many Members have ex-
pressed their opinion. I do not want
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to say anything further. I wish the
Ministers well, the three Ministers. I
was just telling them—Shri Poonacha,
Shr@ Parimal Ghosh and Shri Chatur-
vedi—that one is broad gauge, one is
narrow gauge and the other is metre
gauge! These three Ministers have
to work in co-ordination and I

that in their hands the railway adminis-
tration will have a better future and I
also hope that by next year, when the
Railway Minister comes before this
House, he will be able to present a sur-
plus budget.

SHRI §. M. BANERJEE: Sir, the
Hon. Member, Shri Venkatasubbaiah,
has mentioned about rationalisation.
Since he has mentioned my name. ...

MR. CHAIRMAN : Is it 4 point of
order ?

SHRI S. M. BANERIEE : It is a per-
sonal explanation. We are not against
any rationalisation. But we only feel
that il rationalisation is to be effected,
it has to be effected from the Central
Cabinet to the ordinary man.

=it Tgee fag wen (o)
At Y, AL 39T & 0F T I B,
frea AW THo wwo a@rzT WA £,
figs 60 1A ¥ ag W IW AR
§ a7y £ ot qaafy o, fasd =9
TAZ 9% TA AIF AAT T TIA-I29 dH
2 7€y a9 F 4 | 9T F T 7ga
Afgar a1 o A fai-i%s, qavHt-
AT A7 AEEALT T IATH A A48
qAdr #, ¥ TAT woAT Fga  IfEEr
Ffta, aft ZO-wd @t e ey
AR 31X A Y aga afear Fet
% fag fagw famama §, ST &Y goaTT
FEOAT Y T TH-HI A IT F ST
o Tt § 1 59 F foaw o gfe Ak
Fifirai &, & saREC 60 AT N §,
§ g9 g0 a@ @ § 1@ § T
T F ) T A & g fv § e
< &, ¥ Ag 7 § 1| A i @}
afeat wm w3 weTE o1 @ §, I
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T &7 gAT AT A 49 F T qEA
pAaTEE T aRaTy, T ¥ T
gar @ o 7 o ¥ aw war 0
TH FUCHAT FT 3@ a1 ITF AW
ane g, faefra sl ea v gd €
I9 AfirEt F1 2@HT AT FT ATEHT
a8 Fg aFar & fF § IEEdl F Feuk
ganfidid dor d i ai 1 @@
=g 1 A=

st Ho Wro &AW : IAKT gy THT
2, sy T AT E

st Tt fag med s 9T
12-13 9 @Y 9T € A AT A
s ¥ afez & @z faegw AT E |
Y g9z 7 IW & A AT A% A
FUEEY 9T TE 91 | qgi 9% grfadt
%t Wz a7 78 g £ fr e e
forery @1t 45 #7 W@ 2, T @ o
7% 1T faefHat a7 oeh 7 awa & |

@ ¥ gE 9 R a1 fF 92 oF A
I FT FH-AAH T/ A A H g
A RTEE | TR H 5—6 Wi T AT
78 I 9= g §, A dw gt
2 fF et AT a1 AT aveT F7 & off
ol aF AT AW qG qOA & AR
& fawm d § ) W, qAEET A
W g & faew Y wew
T AF aWT A &, g9 gaw fae &%
oF §qF Sfgaga (fasmaw) o W@
Hedt ot w1 faar qr AR 9wE wEran fw
AT T 39 A TN F F IWH, G
T AT T e w3 AT
THET TS T TS FIW T AF @
T ATA BT H AY FT JoT FL, AT
W a7 4T ¢ i g 3@ dgaa faamaw
F1 WY, fra®t 5 dag qgedy ¥ o v,
T TR & FT Farw wor faar
A w7 ooH waw 7 famvw @
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AN ETH IH A KT AT AV T AT &
fodr fresr i |reli #1 S IAET Q@
T ATHN §, TW FT 25 AT AT
93T AT WY B ¥ THT 125 By
TF TERT AN QST FT JATEIAT 37
9T | IR fomr R 72 WM war
AT a¥m, AT § I agem Tgar §
fFm e sz aai T @@ WT &
w4 Are A e, ag gRwm Hrer
frandy @t &, @Y fox few g @ 3w
T & A i et ag FT g
A 1 afase & §F g o FEr
AMEAT § —Aar &7 3y qamar fF Tw
F g soam qum &, Nt -5
% &, o 2w § 39% we frey aa
g, o g TEAT qir At ag fre
19 FT AT A § 1 e fra-
faramar FTET SITET A SuTeT & wgver
25 AT BT AT F1 AT 930
A1T ag 25 9@ TIF AT HH TIAT G
W & fF e @ me aR,
argeR %A fed e o g
F— 7 °1E FT ATRT T & )

T FIGAT & ATAF AMART A T6F
feama-frama Y F g TERE
amaA gafed qw 7 & & awwre o
MEmMTAINF T I a7
feae a% 7 @@ | amEagE = fF
i Tt e fegeet &, so
ATE TAT AT TEET ATHEAT &,
I T FIH  HIT SqEEAT HT FEX
AT ATRAY TV EERT STASAT FTHN ST
% #FAY £ | 9T A4 wiEw ¥
ag Y fomn fF @ W A ag o &
ff 1964-65 7 T9% 1T 2. 45 A
Z AT A141 TqT, AT 1966 § ¥T FT
2. 17 9T/ 7 @ 74T | arfagy #7 gy
1964-65 ® 39.2 @ ¥ AFEAA
1966 § 40'5 77 g 7%, arAt aferay
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) "er § 9y @ afg g€ 1 dfew
AT FY TATE A 9 T gE | & I
7g Fg arear § 6 3wk & @i} s
TF AT & TN 19d & Aifew’ €7 ey
¥ feamd w8 § | WA AAT SN 7 @
Wifearg & o & Ov g
¥ gfaw o7 F=F a=dl &9 F FTer
@ I O T A7 faw e A adt
HTT T TFAT | ATRA § ITH F@AT
e g F oA 1959 § ZWv awr
aT% W gE 4T, I AW w7 W
7w afaw 29 gf 4, dfFw =F aw
F AFSt F1 AT AT FT@ AT ATTRT
Aqrew grn fr fradt &0 & T2 9w
atfedi ¥t wEaw 98 W & S fr
&t & e # g€ WA E — A
1958-59 & Fifadi # =41 30 AT
59 gaTe A, & 1967 ® Tg wew
44 9T 22 TOTL &Y TE, T AT
Sl ol AR & A A g
¥ 1957-58 F 11 919 22 FATT w9A
X a7 g, WafF 1966-67 7 15 718
78 gATT TR F AT gE | Afedl F
% & 1957-58 9 15 99 31 2917
o Y g ff, TEfF 1966-67 H
W 32 WT@ WG W AT FA
oy gE 1 7 1958-59 & 5y fa v
AT FT Z1TH WIEHT 900 HIT 4T,
AfFT o 1200 AW & 1 AV AE A
Fga € % Tew ax &, @ F w9
¥ wrer 1 qEATE | AT ATfadi F awA
#F #7E #d oz wE R, A AT AT
TR T & 1 ST sE wfaw S 2ty
3T grer . 9, At & & o,
o &% 21 s A wft & aer
s SgET @ T ORI FT AT
wqrET M e 1 gifoeEee Y Sy
arfauT &, IHE FTIT A H gATE A
T g ST AR § Ie|Tg AE gar
2 97 w15 ot T9 99 ¥ AT A S
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IR TG FETE |

WEET ¥ HERAYL 92 WA @A
7 28 W 7-8 o2 Fefr Y | 7 fr afe
3% T F ST 9w, 5w oFHT N I
FATET Y AT SHAT €, THF FAAIL T
W% A9 W AR g aadr g |
A 1960-61-62 § TH ATEA 97 THY
mfsat Faet @ & o gar TIF w==
# ogwefy T &, dfeT ag § A aw
7. fezr mam

= Wi9g &7 fagr w@ifs afn
FIAST G FIAT TLAT 97 317 T gfeqy
FIAAT T W E | wA AT oghE
# & @ ¥ freae w7 @ § ) "9fer
FEAT @l § #% UFAE FOA
i Tz femary € | 0 afern S
F FTOT THAT A A AT TN IATE |
T AAGT F qrEed F TAT wel
q WY Fe A 39F 90 6 7 foar §
fr s AR & anfew #1 faew
A gt F1 @Y "= fammar @ @ 97
W TG AT THAT GIAFT £ | AA(F
safaaa ag £ 5 wvY & 3 anfey
F T AT G ATHT 12 AT T
F7 45 wfawe o9 =9 @ frar s £
Hew sefigaw feemm faeeht 1 @
#rEo Fo Fo 180 ATE 1957 T
s fear faaiw 1 79T, 1958 &
G 2133 9% o £ foad fomy 2
fiF 4 9T 47 T 195 B9 IH @F
¥ qraTET e G99 F anfew F &/
7 frmmr AT g1

Ufaw = &Y 7z T & R o
faw = & qgaq F famw faewd 25
gt § s & W F fregaw s
foeiz & fog 80 s wwaT foaar T
& Afe F1E 7% o 7 @0 T e
T agdT v | T 60 A [T IO
A1 atfirat & ot fr e ofaadi & srewe
AT T T & | TAT AET TZ AT T
Fgl | T4 ?
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s, @ avET) R T e,
T fgw AT ogE 9T W
T¥ FT §, arfaat F gigwi
sfaw e & 2, smw i )
FHETERS FA9 S wer A E W
I ITA TACHA T H W 67
sferer 3t & 1 T TTET anEw F e
¥ oMt o AIfirat et 59 A &
agt Ft a% fawme, qEre av a7-frato
F wi=e 9g= WY a1 arfaat A gl
A F=IfEt 1 F99 AT WET 2
T WY 70 § 9 IAH FAI q% TGAAl
#t A | sl #1 oaga W
Faq & § dfew feoar @9 afus
THA FTE | 28 FTE, 1967 F AT
¥ F IALH T Wt @G w@F F7
4% £ fr foaeft aft-adt argd 7@ =
Z 5 o & afus o9 & q sang &7
forn age fear wmar & 1 wferdi a
foraret smaT & 3wd S ol g <o
A o @Y & At fer of Tt g £
fF wrer 7 19T ) A 98 $W R w
T TG | TW FEAT FT T FAAT,
ey ¥ arsd swrw 250 e e
Z @ 3500 ¥ FAwAT FASTH
Z, @MY 6 FATT TOAT HEMT
aTaT & Safw I 1T 7 AT FAAT
FA9 2750 TIAT 91T § FowEY sreAi
F T 5 g7 qi § AT FAATH
ATE AT BN | ofF W9 3 fF i
fRwe T @ 7 39T WE w1 o
FAWT I ®ifz F7 TAGIGr Frgar
AT FAT AT & AT TEHT dHv
q"ﬁﬂ'{‘mﬂoﬂ:ﬂoﬁfomg.w
W 6 AT AEATE AT & )

ST A 97wy 5 & A g
Ft q AF AL AT dTAE FL AR E R
T @ UF qT I F7 39 AT o
I W B IA | T FI-AT AT
@ frm, 9ty zabr zarar fF gAer
agd &r A A amar | g A f
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@t fawr wFt 1 F aror fee 3% oz
T § 5 & 99 ol 3 1 g fwag
gfs fomamg 3 = ofwar
At F &2 g FY agr I@W, A7 F T
SR 1 TG A A1 §S oY FF Far
2,01 WY AR 97 AT TEEE T E,
a1 ot Fgt a7 FwT = qErfeT wegw
A &, T1 A G F FHATN AGHE §Q@
# a2 o= |9 qi | o1 afy 9 A
el ¥ @ FT I A0 fF AT F
Az & 790 Wd &1 "ET  ov
sy § at fee 9= ow faw & o
T AT ST AL, | FIAH A I
¥ ¥l & @y gu o a7 faegw
A1 w7 ¥  fomd E AT g
SETRGT. FLAT e

gATaT A1 T THT Hha ATET W
TEOE & A AL w0 9 |
gL F® AW AT RO AT
FEAT FVT & | TN F AT TH THL-
g § AW Aw §, F I g, Fraw
Y A#Y & 1 AT TE FH A FATE AT
TR TTAT G AL IH FH R AR H
aeasi 1 % 3y at fee fafgg eamd
ar gefrafa S amEn, I wdIC oY
foie a3-wT &7 ar WAy | faww
T ¥ I WS & wifqw a WA QE
F AFEC AT T AT O A §W @
FFE BT AT STET 97 TEHIEY T A7
73 % | T AT A0 o A1 F ATfREC
s £ AT TF q9T7 T o A
A g Arfugi F AT F fom A
F1 aifefwde % o # 1 TmE afaw
T W7 T BT ATAT & 7

§ #vmar g 5 wmae 97 7O s
wz1 ¢ fF gw A I wfeT & w2 &,
T T FATY AEIT 97 SAT ARy
frar st 1 ®T TAE wA g oWTE
ATHIT 9 THIT ATHA A Al T
ot &Td F7 g7 47 FEAT FIAT A
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[ v fog wresit)
& fe nft avdt st mreit amal &1 9w
9T F1E FWY ALY ST | W AT
# A gEars T8 @ | W\ g,
¥TE, AT AT AR & Fea-
fegt @ swar & =F &Y v oww
Wit ST OFA Iy @A E 7 F
THHAT § TATAT ST FH W 17 TR
wFfa ¥ " g mftmar s
& F FIT FLT AT AT g7 AT 07
= &7 |

vy &% Fg7 v w797 qw fafex
argw #) frad € f5 @ =9 § ==
AR § W1 9T &Y 4 e
WA AT § TEHIMAT ST AT
wrar 8 fF 3¢ @ FwA &7 Wiy @
FEEAT AWAT & , W LA geasq ad¥
FLART 1T ANTIT S 1 7 6 N
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*The original speech was delivered in Tamil.

AT AT AT ATHETEE F qwAT § AT
I { &F wrt § e SRage & AW
T faateag & &% 9 §, 99% 99
HAAT § &F Jt § ) zAfAd FA
AT wzATTaE @ fasdt aw @il =
I at g7 & afaardt &7 1 327 99
i
¥ | § 3 § A7 F g g
fF sy faalemg o 121 A% # arga
¥ITFAE A AR T A, ANFA Y
w9 IAF0 FT AR FTATA | F AT
& adt w2 g, qvr vewr faeaew #
fr w & 9 g Jdr N e @
=te vrq gaq faz 5, =adqfa  Fav =
AT FETEL ATEAT A A1 srroavan fami
d fFd 4, 39 1 g1 frar s At
I F AAZATA R AT A AR | JAT
A, TG S 7 A w7
FTA T TOOTIT FT IR A9 §, Al R
FA-H-F7 37 343 AeA & 95 TS
w7 ww7, Uit 79 791 I9F |89
=17 o 9% svarw % v fFogm
TAT ATEA 1 AET 714 7 AT T A
MR. CHAIRMAN : Now, Shri

Saminathan. His party has only 2
minutes left.

SHRI SAMINATHAN (Gobichetii-
palayam) : *At the outset I am much
thankful to the Chairman for having
allowed me to take part in the Railway
Budget discussion on hehalf of D.M.K.
Party.

The Hon'ble Minister is looking nice
and sweet but his budget has severely
affected the poor and middle class peo-
ple. The Railway Minister has shown
a deficit of 27 crores of Tupees and to
mect this deficit he has raised the farc
of the Railway tickcts including the
platform ticket. This will really affect
the lower class much. Anyway he has
shown a surplus of 1 crore of rupecs.
Thereby he is incurring the displeasure
of the people and no one will be proud
of the budget.
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The Hon'ble Minister knows that the
Tamil Nad is now ruled by the D.M.K.
having Avignar Anna as the Chief
Minister. The Transport Minister of
Tamil Nad, Mr. Karunanithi has natio-
nalised the bus route running beyond
75 miles. Besides he has proved the
running of buses profitable even after
the reduction of bus fare to a consider-
able level. 1 also wish to inform the
Hon'’ble Minister that the bus fare in
Tamil Nad is less than the Railway fare.
This has been stated by the former
speakers of the D.M.K. Party.

The Hon'ble Minister has stated that
he is going to dismantle uneconomic
routes in  Tamil Nud. This is highly
condemnable. My friend Mr. Maran
challenged the Railway as to whether
he is prepared 1o lay down the papers
in the House, showing the uneconomic
routes throughout the Indian Union.

1 request the Hon'ble Minister to give
up the idea of dismantling the Ooty
Railway line.  What Taj, Kashmir,
Simla etc. are to North is Ooty in South.
Here | want to make a mention that
the Central Government get crores and
crores of rupees by way of central tax
because of the tca and coffee plantations
in Nilgiri District.

As Taj Express in Delhi, Ooty Fx-
press is also appreciable. This will in-
crease the National income. More
foreigners are uscd to visit the place.

I also condemn the imposition of
Hindi in Railways. For exumple, in
Engineering Colleges, the students are
directed to pass the Pravin Examination.
This s condemnable.

The Minister should see that the
erased Hindi letters in Tamil Nad Rail-
way station should not again be rewrit-
ten. If the Minister does not heed to
this, there will be another agitation.

1 also condemn the Minister for hav-
ing changed the name of Kallakkudi
to Dalmiapuram. There was no agita-
tion for the change of name, Mr. Karu-
nanidhi, the Minister for Transport had
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even pone to the extent of risking his
life in the Railway tract. This happen-
ed in 1953,

There was also firing as a result of
which two innocent people died. The
people of Tamil Nad would have ac-
cepted to have the name of Kamaraj or
Rajuji Nagar instead of Dalmiapuram
which is named by a capitalist.

I once again request the Hon'ble
Minister to change the name of Dalmia-
puram to Kallakkudi, The State Gov-
ernment has also sent a letter as to this.

I thunk  you ior the time givea to
me.

CHAIRMAN : Now, Shri
He can have only

MR,
Mohammad Ismail.
8 minutes.

I think the Hon. Mecmber who spoke
previously in Tamil should teach me at
least the interpretation  of the English
words ‘Please conclude’ in Tamil.

it AEFAY TN (7Y - wrafa

WA, TH TfEdT 99 § ¥ AR

R a1 7T fem 2, m% fag &
T AT § qEfAT A WA O A I
=m.3ﬁﬁwa§3€rmﬁz

A9z7 & g8 9Aar #1978 & faw s«

WA § W AWR THA 99 QT

T, T8 § ¥oATH 41 "gdW AT 2T

STEvET £ | HEl mEEd A W SEar

FT AET AT FHGA 7% fow AR |

# g1 a7 2 ¥ faw A<g § @F ol

ATANA TH 9T I 721 &, W I€HT
araTeer F1 faer @war € ¢ ag feude
fom T § 7w @ &1 fafew qweT-
aifedi & w9 A F AR AT o I
2 A qgi w €, g ag &
T FHT F FTH EHAT 47 59 Iaa
feqréde & et ag @ TA Mt @O
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AR & AT H | AT A9 F FAR
FY or® # AT FT g a1 6 F 57w
Y g S g fF A dEw W
Haeg #§ g & wo Y a| 9w g9
T T W g afes W wrars
F TGN 9T AW X Q@I E | AW dTE
X da & W1 mfgar wedr #

SFTfere ZT 8, I8 FHT WA F qhIie
F wzr § afa wror § gEifoa <)
A F AgAE WA § R s
# swrfoa g9 A anfger &1 s
T AT AT O § gwrfog
W a9 aifgd &1 o g 7
AT Y AT Forar avat & e sefaay &
ey A & | A g mfedt & fesa
# famd e WO O €1 20 A
Faw o, wa fe ga foig & 9% &
5 Wi weTel #1 SieaTe E 8,
I fesat o adsl | foram amaT § )
‘g0 AT FYT I Y F gAY
mex “To To" AT fomr o mwar ?
T @ FH § 9 A FAT AT A
¥ g1 X Z7 | o arfas & arfas
¥ § WG WG] &7 TR FT g%,
o afge & gra ), e o fs
o 9 F giewr & afa arwfya g
a1 37 Wit gET & & v AT wraret
& WA ¥ AT e AT A7FER )
#T FT TE § daa gfom &
FrEEr &1 g AT FT ST
I AT F A TM—F e Aot
FT 64T JUHT A P w9 & AT
AT ATAT § | T g gaAT e sy
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¥ ogat F9 fraw sfow amd @ oW
& it & grelt 9g g @ A & g
NF HFT FATH AF X T | BT ®
A=T I FHT THE ATAT 4T AT TR
F 93 7% afawrfal & 97 § 97 g
ST a7 YErerEE w4, Yedt ang €,
zifaees 919 4, W@l w99 FT WA
HTAT 9T | TAT FF 97 ? W OF @F
g T s=E FEwar F agier
QYT AT A I9A 9g /T AT &ET
TET | T TAT AT AT IR AT G AT AT
<@ 4, 99§ 919 § whamar T #W
F@rT fE A A g™ & U Wy
g0 4 | 9AT W q g 9w fF
foraer o gfem o § ad, 39 89
F (T T TR I FT FT JTHA
AT TET A Y & q2-73 Afgefat
&F g F AT TFT | IEIA A FT ;T
qrepre frar | ogar wEr e ifa
FT AT FTCATT AT ¢, T HAAAFT FT
feaee rarr &1 famstr sl
HTHTT FTART FT TH 4T | IaH qGH
qX AT AT H1T qg a9g & 5 faw
auaT ¥ IEH F@ ST AfEd T,
Tg A& wC aF1 | NG W F g |
Ja # ywm e f§ amw 9w
afaifat & faers &7 FEAEr &
M 5T IFIT F qw fAw FT AW A
FW W@ WA vAe frr—a,
] ETC A1 gzr A gf o, afew W@
I FT AT TGTAT ATHEEF A1 THAT
T 1 § wrean § fF S ot age &
g, afer o< #rf awax fem W@
g A I F e Fefady
For =1fed | foaeeiy 2w 21 &7 ww
fFar &, =9 99 Y THT  FTCEET
AT | AT FT AT, AT 0 57 FOL
qg7 qae far, I ¥ faars @
Ay e wifgd, =@ wr adf
AT A4 w<ar wifed, faw wy A
AT SRR
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Y AT F Y Rl 7T TR
Fowa d FEAT AT E I qH T
L&A W FEA BT, JIeAW AT, T
a7 wAfa £ | ey T A Ay
I AT WErtIe & I 1 wew
agy qua &, afes gen g F1 @O
Y& | = qwTE q 29 %1 36y fd
o g | T a1 fF 5 &7 geew
&% frar o g3 | |{fE IR O
o T § | 7 sy § frognt
& T a9 a1 fae &Y ST § 1 s
% FHgY @9 F WL A A
|19 Y YTAT 91, I9 § ATIE! GO
AEATE | A FTET T 1S F forn,
fediore fer¥e #1 fomm o 3=
waft off &1 off foran, dfFT 99 & ag
Y O IACHEATE — TW G E —
q¥ 99 997 & ¥=<L F1% (409 a9 A
@t 1| %% g fadfad sox e
§ @ TEIC H IO R A WA
foar | Oy grea W & wEwan § 5o
ame St AT wETE Sam A g
I 0 GicaTET 20 AT T GIT H
219 |

anfardY & a9 A FEAT ATEAT § |
wF § Yo el & qeea 7 fred 20
qrel § T A 7 2 fawr §
ayr &, wETE @9 g, |fR OF s
feqidiz Wk WF &1 § a1 el &
feafeiz & 1| Tg7 g€ MR F d-mE
% 9— oF FeRT ME L AT, T
T ATE T A7 AT T AE A
T ar | 7 3@ quy w7 feafq § o
wifeat # s fesd o & | AfFT AT
o 22 fesd wod § ) graaew A1 &
fawmr wfrge femedz M et fa
T HT w g T A= 8
forw ax 22 fsat & Foredrerdy vt & 1
oritTe & o @ & fariard €,
o @ @ 3@ @ R g, R

Railway Budget PHALGUNA 15, 1889 (SAKA) General Discussion

1794

FT AT IIfaeT Iq w7 & | fAg qwg
X fawrr & gak sawfdi & gaeg
# dray § 57 o T ¥ wwey F
o @ifad | T FY A e §
e gt @ g Iy oftaw w7 fad g
g &, qar AE FH A & qI
& foit feme fear s | 97 @Y A0
& WY F7 Fafera fawr &, sod wvaw
# famre &%

% T aEt 9T w91 g€ o7 A
T[T el frar—d7 oF frde &t
a f5 4t &t mfqgmare & o9 &
EHE § UF & 2 QN7 Ah—
YT I Y @ 7 g T 2
S 5 1 dver &y srep oft w0 Afrd
F foig w1 sifaa s afad

TGS & fAd o & qIREw
g FT S mfegi o EET E, A
w1 A www wfear § qug
1 UF A9 §, UF TR EA E, T @ Ay
A YL g1 AT O g € | 9
fir J9 T Faw AR HA & AR
Tt Mt 7Y fawt o 1 g7 e et
# & UF TH— TR gAEEE AT
FY AT T TG CRHAR F1 A=A )
qr TGS G F1 IAH —ATH Y
1 77 § 731 Efaw wfaw s &
¢, oF T B TWYT F qwm =L
B gU T O F3 afz T sqwe
% &, 71 aga e g st |

# gumen g fF W@ darea o gEEi
9T e 1§ 5 %1 fawrmar & &9
# arow amHA wE @ @ g | 7 s
Fa1 § f s oA & g o fram
FG@E |
SHRI T. M. SHETH (Kutch) : Mr.

Deputy-Speaker, Sir, before 1 begin I
must thank you sincerely for giving me
an opportunity to speak on the Railway
Budget. I will not dilate on the points
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which have been mentioned by many
Members on either side of the House
but I will only mention some of these
points for the sake of emphasizing them.

About the Railway Board it has been
said that it should be abolished. I
would not advocate its abolition but I
would point out one fact about it. Our
railways are the biggest public sector
undertaking in India sprawling through-
out the length and breadth of India, For
the last two years we are having deficit
budgets. It appears that perhaps we
are in for a term of deficit budgets.
Possibly, it appears to me that in point
of efficiency the Railway Board has
reached a stage when the law of dimi-
nishing returns has set in. Therefore
the Railway Minister might consider
whether it is necessary to continue the
Railway Board in its present form or
might split it up in certain units so that
the different parts may look into in
different ways.

Under the railways at present there
are also four or five administrations like
the Chittaranjan Locomotives, Integral
Coach Factory and such other things.
These are public sector undertakings and
it is possible that they may be run like
other public sector undertakings. It is
for the Railway Minister to consider
whether these points have any relevance
with regard to the efficiency of the rail-
ways.

The second point is with regard to the
point which has been made by the Esti-
mates Committee. The Estimates Com-
mittee's Report says that so far as the
railway concessions to the gazetted rail-
way staff and the retired railway servants
are concerned, they are too extravagant.
The hon. Deputy Minister has said that
they are not too extravagant. However,
that is the opinion of the Estimates
Committee as also that was the opinion
of the Second Pay Commission. The
Second Pay Commission has observed
that the travel privileges allowed to rail-
way employees are conspicuously extra-
vagant and in large part indefensible.
The Bstimates Committee has estimated
that the amount of these concessions
comes to about Rs, 18 crores. Now,
some of thess concessions will have to
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be continued. But it appears from read-
ing this Report that a large part of this
amount can be saved and, if that is
possible, the deficit of the Railways will
go down appreciably.

Another point which I would like to
make is about the utilisation of wagons
and the utilisation of locomotives. Look-
ing to the performance of the Railways,
as I find from pages 38 and 40, it
appears both the utilisation of locomo-
tives and engines since 1962 upto date
has either gone down or remained sta-
tionary. Therefore, it is very necessary
to see that there is proper and optimum
utilisation of both locomotives and
wagons. So far as my part of the
country is concerned, I have always
found that we are short of wagons
whereas at other places there is a sur-
plus of wagons. I would, therefore, re-
quest the hon, Minister to look into this
problem also.

Then, there is the thing about the
narrow gauge railways. Of course, the
point has been made out and the hon.
Deputy Minister has replied to it. But
about this also, I would say that these
narrow-gauge railways, metre-gauge rail-
ways and broadgauge railways, about
these threc system of railways, the Rail-
ways seem to have a very soft corner
for the broad-gauge railways. Their
performance, they say, is very good. It
is, naturally, so because on the broad-
gauge, 32 per cent of the running track
is double track; on the broad-gauge,
there is electrification and, on the broad.
gauge, there is dieselisation and, natu-
rally, the performance of the broad-
gauge will be better than the perfor-
mance of the mectre-gauge where the
double track is only 1.6 per cent and
there is hardly one diesel track. About
the narrow-gauge, of course, there can-
not be any double track and there can-
not be any dieselisation. Therefore,
when you look at the performance of
the different gauges, you have to see
whether a particular gauge is given pre-
ferential treatment or not and, if that
gauge is given preferential treatment,
then it is bound to give bettor results.
The Railway administration should see
that all the gauges are given the same
trestment, If they are given the same
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treatment, I am sure, there would be
equal results and the same will apply
to the narrow gauge also. About the
* parrow-gauge, there is also one thing
that they are in isolated segments and,
as they are in isolated segments, the uti-
lisation of wagons and locomotives will
not be to the desired or the optimum
extent, Therefore, in order that they
may be viable units, it is very necessary
that the Railways should either convert
them into nearly metre-gauge or broad-
gauge section or should so connect them
that they are in any way, under utilised.

Coming to my State, so far we have
asked for 20 lines in the last 20 years
and there is no end to it. So far as
Bhavnagar-Tarapur railway line is con-
cerned, I think, twice or thrice the traffic
survey or the engineering survey has
been done. So far as Rajkot-Jasdam
railway line is concerned, it is only a
small link which, if constructed, will
lead to better operation of the railways.

Then, I come to my constituency and,
in my constituency, Kandla Zund rail-
way line is under construction. It is
only a segment of 147 miles and it will
take 10 years to complete it. The first
work was started sometime in 1959 and,
I think, they say it will be completed in
1969. 1 hope it will at least be complet-
ed in 1969.

Then, there is something about the
Kandla port itself, The Kandla port has
been constructed with a view to reliev-
ing the congestion at the port of Bombay
because Karachi was lost to India on
partition of the country. Therefore,
what was the hinterland of Karachi be-
came the hinterland of Kandla and,
therefore, there should be all the traffic
to Kandla from that hinterland. What
has the Railway done ? The Railway has
reduced freight from the places near to
Kandla for Bombay. I will take only
one instance because there is no time at
my disposal. Bhatinda is about 1,100
KMS from Kandla and about 1,600
KMS from Bombay. From Bhatinda to
Bombay, the railway freight is Rs. 92
whereas from Bhatinda to Kandla, the
railway freight is Rs. 101. Now, this is
really very surprising. The very object
of the construction of the port and the
construction of the railway to that port
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has been much defeated. I am sure, the
Railway Minister will look into this
anomaly and will correct it at the ear-
liest possible opportunity,

Now, I will speak about the extension
of this Kandla-Jund line to Bhuj and
Khavda. Between Bhuj and Gandhi-
dham, the distance is only 35 miles, If
this line is not extended to Bhuj, then
the traffic from the metre-gauge will go
to the roadways and it will be taken
away by the trucks with the result that
a time may come when perhaps the
Railway administration may find that
this line is not remunerative; not only
that, but from the defence point of view,
it will have to go to Kkavda. That is
why 1 would request the Railway Minis-
ter to see whether the line should be
extended to Bhuj and whether it should
be extended further to Khavda.

The last point is the point which I
made during my speech on Kutch award,
that the south-western part of Kutch
is very much vulnerable. Therefore, it
is very necessary that the railway con-
nection should be extended to that por-
tion. A railway line from Adipur to
Mundra and Mundra to Mandvi and
Koteswar js very necessary, It is neces-
sary not only from the point of view of
defence but also from the point of view
of traffic. It will have enough traffic.
There are so salt works producing 2 to
3 lakh tonnes, there are bouxide depo-
sits, there are lignite deposits, there are
deposits of clays and lime-stone, I would
request the Railway Minister to consider
this.

Before 1 conclude, T will request him
about one Station, Madhapur. We have
a Station there which was working for
50 years, and that has now been convert.
ed into a flag station. I would request
him to restore the status quo ante.

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): Mr.
Deputy-Speaker, Sir, I thank the hon.
members of this august House for hav-
ing bestowed careful considerations on
the proposals that 1 have submitted to
this House on the 19th of last month.

Before coming to the various points
that have been specifically mentioned by
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the hon. members, I would deal with
some broad subjects concerning the rail.
way administration in general,

Mention has been made very pointed-
ly with regard to the finances of the
Railway Board. 1 had in my speech re-
ferred to the railway finances and ob-
served that the railway finances were
quite sound. Members have doubted
this statement of mine. I still maintain
that, so far as the working of the rail-
ways is concerned, on revenue expendi-
ture and revenue earnings, the finances
are quité sound and they are in some
respects looking up and we have been
able to meet all our obligations, obliga-
tions in the sense that we have met our
revenue expenses fully from out of
our own earnings and also the commit-
ments; by commitments I mean the in-
terest obligations to the General Reve-
nues by way of payment of dividend.
Here I had mentioned in my speech
that the commitment on the railways in
respect of payment of dividend increases
at the rate of Rs. 10 crores per annum.
Last year, that is, during 1966-67 we
contributed Rs, 132 crores to the general
exchequer, During the current year we
have contributed Rs. 141 to 142 crores.
Next year, the budget commitment is
Rs, 152 crores. Progressively it is in-
creasing at the rate of Rs. 10 crores
per annum. This is a fixed commitment.
This is because of the fact that the deve.
lopment programmes which we have
tried to moderate and limit to the essen-
tial requirements are still at the rate of
about Rs., 150 crores on which we have
to pay interest charges at the enhanced
rate of 6 per cent. 6 per cent on Rs. 150
crores would come to about Rs. 9 to 10
crores. So, this fixed commitment
charged on the railway finances as pay-
ment to the general revenues is increas-
ing at the rate of Rs. 10 crores per
annum,

1 would again refer to the point that
the annual increment element, so far as
the staff is concerned, is going up at the
rate of Rs. 5 crores. The question may
be asked how this is happening. We
have implemented the Pay Commission’s
recommendations. But the position has
not yet stabilised itself. In the normal
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pattern of working, the outgo, that is,
the number of persons retiring annually
more or less should adjust in a way with
the number of persons coming in, But
that has not happened yet in the rail-
ways.

SHRI NAMBIAR (Tiruchirappalli) :
There is no man coming in because
there is no recruitment.

SHRI C. M, POONACHA : That is
true. So, this element of the annual in-
crement charged on the Ruilway reve-
nues is mounting up at the rate of Rs. 5
crores per annum. So, Rs. 15 crores
per annum has become in the recent
past an annual feature, a commitment
which could just not be avoided.

If anybody were to ask why we are
running into a deficit of Rs, 27 crores,
Rs. 15 crores out of Rs. 27 crores is
explained fully, and perhaps for some
time to come, the fixed rate of increase
is likely to be there so far as....

W werE (7 )
HAT 7ERA F1 a7 FEA 05 150 T
farer Fmat 7 v & fo av f arma &

- 10 FUT =[(A  STTET FAT 9247 § &l

T FEAT £ fF 3 150 T w1 #)
FATAT FATS W ATEAT € TAAT T2 FeAl
fF e fas arzr 21 £ a7 217 796 £ 0

SHRI C. M, POONACHA : My hon.
friend may exercise a little patience, be-
cause 1 am just coming to that point, I
have started from the expenditure side.
This is the position so far as the ex-
penditure side is concerned.

Over and above that, according to the
Convention Committee’s recommenda-
tions which have been duly accepted by
this House, we are to set apart Rs. 16
crores as payment {o the State Govern-
ments in lieu of passenger tax. We have
to contribute to the Pension Fund also
because the railway workmen are all on
the pension scheme and we have got to
make provision for payment of pensions.
This is at the rate of about Rs. 13 to
14. crores, but during this year I am
limiting it to about Rs. 10 crores, be-
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cause the outgo has been less. These
and other fixed charges have placed a
heavier strain on the railway finances.
This accounts for the additional increase
in expenditure or the working cost and is
not due to any clement of extravagance
so far as the railway working is concern-
ed. (Interruptions) 1 have got only
half an hour at my disposal and I have
lo mect some important points that hon.
Members have raised in the course of
the debate.

So far as staff is concerned, I would
like to mention this particularly to Shri
Nambiar. Railway labour is considered
as Government employees, though under
the Industrial Disputes Act they are
workmen. At the same time, they are
Central Government employees. When-
cver a pay Commission is established,
they go into these all connected matters
und make recommendations and all that
is applicable to our railway workmen
fully. But as far as my knowledge goes,
I am subjcct 10 correction, the railway-
men elsewhere, are wage-earners and
they earn wages. and there is no pension
scheme and annual increment, but they
have a wage in regard to which the
unions concerned conduct negotiations
periodically and arrive at a settlement
once in five years or once in three years,
and in that way whatever adjustments
have got to be made are made by nego-
tiations periodically, But in the Rail-
ways it is a regular salary. They arc
essentially  government  employees in
every sense of the term, on the time-
scale, with retirement benefits. My hon.
friend was referring to the incidence of
TB among railway workmen. I will
come to that.

I might mention here that very soon,
probably in about 15-20 years, we will
have as many retired railwaymen as
there are serving railwaymen. If we
have 13 lakh serving railwaymen, we
may have 13 lakh retired railwaymen.

SHRI NAMBIAR : No.

SHRI C. M. POONACHA : We will
reach that stage—we are progressing
at that rate. I am only making a sort
of broad surmise. It would not be a
wonder if such a stage is reached !
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Therefore, I was saying that the build.
ing up of the pension fund is a must.
Already we have a pension reserve fund
of about Rs. 53 crores or so. That has
got to be built up and on that, no ego~
nomy can ever be envisaged. Tempo-
rarily we might make some adjustment,
but there carmot be a cut or stoppage
or a limitation. There will have to be
regular contribution and this fund will
have to be built up in due course of
lime because we will have a very large
number of retired railway personnel in
this country. Hence that also comes
as a fixed charge.

SHRI NAMBIAR : The bonus por-
tion is saved. That is there. So it is
wrong economy to say so,

SHRI C, M. POONACHA : Certain-
ly not, because this is a statutory provi-
sion. a security which, may I say proud-
ly, is available here only, not in other
countries.

it ATH HCATE T F fo0 AT
At faage A FE @ E | AR
aemt & ot faedr &0

SHRI C. M. POONACHA : So far as
carnings are concerned, it is true we
have reached a sort of plateau in respect
of goods trafficc. We had a substantial
increase in this traffic, but after a spell
of time we have reached a plateau where
the ling is running straight; we are not
making any progress. In passenger tra-
ffic. there is an increase in earnings of
34 per cent. Passenger traffic is in-
creasing while goods traffic is a steady
line.

SHRI1
Why ?

SHRI C. M, POONACHA : Because
there is a recession, because the overall
economy is not looking up at the mo-
ment. There is a little sluggishness
affccting the earnings of the railways in
general,

For the profitable working of rail-
ways, of any transport system for that
matter, two things are absolutely neces-
sary. One is the normal law and order
sitvation. Without that the aperations
of the railways could be very

PILOO MODY (Godhra) :
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hampered. The second is a healthy and
buoyant economy. These two things
alone can keep the railways or any
other industrial or commercial concern
in proper form and trim. Whenever we
have some difficulties, there would be
an immediate reflection in our working,
particularly the working of a transport
concern like that of the railways.

SHRI S. KUNDU : Goods traffic by
trucks has increased. Can you explain
that ?

SHRI C. M. POONACHA : I have
made some studies. It is said generally
that we are losing traffic to the road-
ways. My colleague, Dr. V. K. R. V.
Rao is here, I had also the privilege of
working in that ministry a year ago. The
development of the roadways in this
country is progressing very satisfactorily,
The State Governments have their own
programmes, the Central Government
have their own programmes, and State
highways, national highways and village
communications are developing all over
the State areas and also under the direct
assistance and supervision of the Central
Government. The production of trucks
and vehicles also is going up. The latest
figure that I have with me shows that
the capacity to produce trucks in this
country has reached the figure of 48,000,
but actual production is about 36-
37,000 chassis or vehicles,

SHRI S. KUNDU : How many more
wagons have been built ?

SHRI C. M. POONACHA : Buses
and trucks compete with the railways,
and they should as a matter of fact, be-
cause this is a service that we give to
the commumity as a whole. It is not
that we should sacrifice the roadways
for the benefit .of the railways, nor the
railways for the benefit of the roadways.
Both transport facilities will have to be
made available to the common man, and
the efficiency of the service will have to
be improved so that greater facilities
could be provided to the common man
and he should choose whichever mode of
tranport he requires either for transport-
ing goods or passenger traffic, The num-
ber of buses during the past 15 years has
increased from 56,000 to 74,000 regis-
tered in the whole country, and from
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167,000 to 264,000 in the case of trucks,
This is also # sector of our economy, and
it has also g distinct role to play in help-
ing the movement of passengers as well
as goods traffic. Therefore, we should not
feel unhappy if better facilities are
placed at the disposal of the common
man. If we can serve both through the
railways and the roadways, one should
feel happy about it, and it is the nation’s
capital or money that has gone into the
creation of this capacity. But the point
is whether there should be unfair com-
petition, whether there should not be
co-ordination,

For this we have the Tarlok Com-
mittee report. The Planning Commis-
sion had constituted a high power com-
mittee with Mr. Tarlok Singh as the
Chairman. Their report is now with
the Government of India. They have
made specific recommendations as to
how we should achieve this rail-road
transport co-ordination. That is being
now studied in all its details, and then
certain actions will follow. One of the
recommendations has been that in sec-
tors where we are continuously losing,
where we have also the road transport
facility, it should be a point for exami-
nation whether both should continue
there, whether the railways or the road-
ways cannot take over the volume of
traffic moving in that particular sector.
It is from this point of view that we
make studies. The question of closing
some of the small branch lines was taken
up as a special study after the recom-
mendations of this committee, and the
Railways are in correspondence with
the State Governments, and after a care-
ful consideration of all these things we
shall come to some conclusions. We
shall not take any hasty decisions. Only
after satisfying ourselves that there is a
case for closing or dismantling the
lines—we may take a view—this would
be done.

The increase in passenger traffic is
a problem because the number is very
much in excess of the facilities we have.
There is a definite urge for everyone to
take to the cheapest mode of travel.
This quite often results in overcrowding
in the trains, We see everywhere that
even on a push bicycle, instead of one,
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two or three persons riding. It is not
for pleasure they do so. There is the
urge to use a cheap mode of conveyance
and the need to reach a destination as
quickly as possible. In scooters, mstead
of one you will find two persons riding.
It is not for fun. They do so inspite of
the great inconvenience to them. There
i8 overcrowding in all the cheap means
of transports we have in the country.
Therefore, there is overcrowding in
trains also and it has become acute. We
are constantly endeavouring to see how
we can solve this problem.

Coming to the metropolitan cities the
problem is much more acute, The
growth of suburban traffic is at the rate
of ten per cent per year and at this rate
I do not know how soon the facility
that we have will get completely chok-
ed. The number of originating passen-
gers in Calcutta—suburban traffic—has
gone up from 13 crores per year in 1955-
56 to 25 crores in 1966-67. In Bombay
the figure has gone up from 32 crores
to 72 crores. This phenomenal increase
in the number of originating passengers,
in suburban travelling, has had a terri-
ble strain on the railways. It is almost
a national problem. We have got to
find a solution. Some palliatives here
and there would provide only marginal
solutions and there will have to be long-
term solutions. According to me, only
underground railway system would be
the answer. Nothing short of it would
meet the needs. But that means heavy
capital investment. This is a point which
we are taking up with the Planning
Commission and I have asked the Rail-
way Board to make special studies about
it. This has got to be taken up as a
central project to provide facilities to
the metropolitan cities starting with
Caleutta and Bombay and later in
Madras and other cities also...(Inter-
ruption).

My hon. friend raised the point about
the incident that took place at Malad.
Some other Members referred to it and
said that railways had been the cause
for such things all along; they were the
greatest culprits and as such it was right
for some people to burn the coaches.
I am very, very sorry for this. Such a
thing is not going to solve the problem.
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Even a marginal improvement by quad-
rupling the line, by putting in nine co-
aches instead of six, is only a marginal
palliative for the time being. But a
long-term solution will have be found
for this, because the class of people
that work belong to the fixed-income
salary group. They are workers; the
housing problem is very acute and they
will have to stay in distant, far-away
places and come to the work-spot and
get back. Therefore, this minimum
facility will have to be provided for.
This is a responsibility of the Govemn-
ment, the local authority, and the State
Government. So, this is a matter which
will have to be considered at the highest
level. We are taking up this matter with
the Planning Commission and I am sure
some attempts will be made to find a
long-term solution to this problem which
could not be solved by small, minor
adjustments here and there,

Now, for the efficient functioning of
the railway system, whether here or any-
where in the world, two essential re-
quirements are necessary; first, we
should have the law and order situation
under control and a peaceful atmosphere
for the free operation of the railways
and secondly, there should also be suffi-
cient cconomic activity which would
generate the traffic that is needed for
the railways in general. Whenever there
is some difficulty in one sector or the
other, that would certainly get reflected
so far as the railways, the main trans-
port industry in this country, are con-
cerned. And that has been the reason
why we have not been able to realise
the traffic that we have anticipated. We
anticipated a traffic of 8% million tonnes
this year and that has not materialised.
We are still hoping next year—I have
made a very conservative estimate—ito
get about 7 million tonnes additional
traffic. I am hopeful of realising the
target and making my earnings meet the
expenditure.

SHRI S. KUNDU : By 1971 you are
going to lose 25 per cent of highrated
goods traffic. Please make a note of
that.

SHRI C. M. POONACHA : This is

an opinion which is often given expres-
sion to without making any serious study
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about it. 1 have -also been looking into
the other sector, and I have had discus-
sion with the Indian Federation of
Transport Operators some time back.
They also tell me that they are not hav-
ing sufficient traffic nowadays: the traffic
is definitely falling down and we are
only sharing the limited traffic that is
available. It is not as if everything has
switched over to the roadways and that
the roadways are having planty of traffic.
On the other hand. they are also in a
difficult situation and they are not get-
ting enough traffic. This is indicated
by the fact that the increase of trucks
is at a low rate. It was at the rate of
10,000 to 18,000 per annum, but during
last year, from 2,59,000. it has gone up
to 2,64,000, an all-India increase of
5,000 trucks only. This itself indicates
how the traffic trend is moving. It is
very easy to say. May be class-wise :
some high-rated goods might po therc
and some long-distance goods traffic only
is carried by the railways. This kind of
switch-over might take place, but I am
quite clear in my mind that due to the
sluggishness in the economy in the
country there has been a low rate of
growth of traffic available both for the
roadways and the railways,

I now come to the point about certain
amenities and services so far as the
staff are concerned. Reference was
made that the railway labour is not well
looked after. It is true that some Mem-
hers have referred to the difficulties ¢x-
perienced by certain categories of rail-
way workmen. 1 am coming to that
later. But generally speaking the amount
that we are spending on staff welfare
measures is quite substantial. Out of
the expenditure of Rs. 614 crores that
1 bave presented to the hon. House,
Rs. 24 crores relate to staff amenity and
benefits. They are: medical services,
Rs, 9.64 crores; health and welfare,
Rs. 6.63 crores. That means, on both
medical and health facilities we are
spending as much as Rs. 16.27 crores.
Bducation and other training facilities
that we provide for our staff are costing
us Rs, 6.37 crores. Canteens and other
staff amenities—Rs. 0.94 crores; On the
works side, staff quarters Rs, 6.59 crores
and staff amenities Rs. 3.16 crores, mak-
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ing a total of Rs. 31.33 crores for the
budget year. That shows that the rail-
ways have been making a substantial
provision for staff amenities.

I claim that the railwaymen have
cood medical facilities and public health
amenities, which are not available to
other classes of workmen serving under
similar conditions.

SHRI NAMBIAR : Therc are 14
lakhs of employees and if you calculate,
it comes to just Rs. 7 per head per
month.

SHRI 8. KUNDU : Medical facilities
lurgely go to the officers and not to the
puor workers. . .

MR. DEPUTY-SPEAKER ; 1 have
told you. Mr. Kundu, many times. The
minister is not yielding, No more inter-
ruptions.

SHRI C. M. POONACHA : Refer-
ence was made that we have as many
as 6,300 or 6,400 officers. The House
should bear in mind that 2,300 of them
are medical officers of which about
1,600 are Gazetted. Reference was
made ¢o increase in TB incidence. I
have got some figures. Detection of TB
cases so far as railwaymen arc concerned
has been intensified. Because of the
systematic examination and clinical tests,
more numbers have been detecied.
Otherwise, these people would have con-
tinued to suffer without knowing that
they have had an attack of TB. We
have 67 chest clinics in the Indian Rail-
ways. We have 1.046 TB beds in our
hospitals. We have also reserved 788
beds with various other institutions. As
such, we are making adequate provision
to treat the suspected TB patients and
substantial expenditure is incurred on
this account also. While a workman is
undergoing treatment, his family is paid
something from the staff benefit fund,
so that his family may not suffer be-
cause the earning member has entered
the hospital for long-term treatment.

Mention was made about social ser-
vices and a suggestion was made that the
railways should function more as a
social services organisation than work
on strict commercial lines. These two
things are incompatible, Either we work
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purely as a commercial organisation and
account ourselves for strict commercial
disciplines—that is one thing.

18 HRrs.

On the other hand, if this should be
a social service organisation rendering
social service to everyone, that is also
acceptable provided the House can agree
to such a suggestion. But, all the same,
the community will have to bear the
burden. It is not as if, if you make the
Railways u social service organisation
it will be all gratis and the expenses will
be met from somewhere unknown, What
will hapen?  Supposing we extend
the social service facilities to a large
number of people, that part of the ex-
penditure will have to be met from out
of the central exchequer; otherwise it
should work strictly on commercial lines
and all this extra expenditure, whatever
they may be, will have to be met from
out of the railways’ earnings. The Rail-
ways also carn substantial sums of
money to pay for the development work
which we are doing besides our paying
Rs. 141 crores to Rs, 151 crores towards
dividend. We are also providing Rs, 100
crores towards the depreciation fund
reserve. Therefore, both put together
Rs. 250 crores are being paid from out
of the railways’ earnings. This s really
a fact which hon, Members should
kindly consider and find out whether the
Railways have been doing well or the
Railways have been mismanaged all
Over.

AN HON, MEMBER : It is coming
from the passengers’ pockels,

SHRI C. M. POONACHA : That is
true and that is why my hon, friend
there said that it should be on commer-
cial lines.

- Coming to the passengers’ pockets,
there also | have made some compari-
son. I have got some figures here to
satisfy my hon. friend. It is said that
this increase of five paise on every
ticket up to Rs. 5 is a very heavy bur-
den. 1 have gone into the whole matter.
Here are the figures available with me.
So far as minimum bus fare is concern-
ed in all the States, the minimum bus
fare per ticket, whatever may be the
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journey, in Andhra is 30 paise, in Bihar'
25 paise, in Gujarat 25 paise....

SHRI THIRUMALA RAO (Kaki-
nada): Is it for urban transportation or
rural ?

SHRI C. M. POONACHA : Rural,
in the case of urban transportation it is
less.. In the case of commuter traffic,
Railways charge only for seven journeys
and not 26 journeys, which comes to
one-third, if you compare it with urban
bus fare, the comparison is all in favour
of the Railways. Ours is much cheaper.
I was giv ng the figures of minimum bus
fare. In Madhya Pradesh it is 25 paise,
Maharashtra 21 paise, Mysore 30 paise,
Orissa 18 paise, Punjab-Haryana 20
paise, Ut'ar Pradesh 24 paise and West
Bengal 25 paise.

SHR?" S, KANDAPPAN : What
about Madras and Kerala ?
SHRI C. M. POONACHA : Kerala

has got three rates, Kerala's rates are
interesiing. They have three services—
passenger, express and de luxe and the
rates are 40 paise, 50 paise and one
rupee respectively.

SHRI P. VISWAMBHARAN (Tri-
vandrum) : The minimum bus fare in
Kerala is 10 paise by the ordinary bus.

SHRI C. M. POONACHA : 1 have
the figures here. It is not as if the hon.
Member is educating me on this point.
So far as ther suburban city travel is
concerned it is ten paise. 1 have not
brought in the city here.

So far as the per kilometre has charge
is concerned, in Andhra it is 3.12 paise,
Bihar 3.75 paise, Gujarat 3.35 paise,
Kerala 3 paise, Madhya Pradesh 3.2
paise, Maharashtra 3.66 paise, Mysore
3.33 paise, Orissa 3.50 paise, Rajasthan
3 paise, Uttar Pradesh 3.45 paisc, West
Bengal 3.75 paisc and Madras 2.50 paise
which they have raised to 3 paise only
recently.

SHRI S. KANDAPPAN :
you,

SHRI C. M. POONACHA : May be.

Let us work out the railway per kilo-
metre fare and it works out to less than-

To help
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2.5 paise. So, this argument of raising
fares at the expense of the passengers
is not applicable to the railways, but it
is applicable to the other sector. There-
fore, the attempted increase by way of
surcharge of 5 paise is not a burden.
In fact, it is a very modest increase to
meet the most essential charges and the
commitments of the railways, becausc
the railways will have to find their re-
venues, so far as working expenses are
concerned and here are figures to show
that what we have done is very much
less as compared to the bus fare rates,
kilometre-wise and - minimum fare-wisc.

SHRI S, KUNDU : The bus offers a
seat to every person who buys a ticket.
Will you promise to offer a seat in the
railways to every person who buys a
ticket? You canmot. So, why give
this analogy ?

SHRI C. M. POONACHA : Now I
come to some of the points raised by
hon. Members. T am coming to one
very important point which was men-
tioned by most of the hon., Members,
and it is about problems relating to
labour management. In the railways it
is a very big problem, particularly the
welfare, care and the management of
labour,

We have two recognised federations
and we have the Permanent Negotiating
Machinery both at the railway level as
well as the Board level, all-India level.
‘We periodically meet and discuss every
matter connected with the problems and
disputes of labour. Apart from that,
we have a number of other unions also,
For example, there is the All India
Station Masters and Assistant Station
Masters’ Association, the All India
Railway Commercial Clerks' Asso-
ciation, All India Guards’ Council,
the All India Railway Accounts Staff
Association, All India Sienal and Tele-
communication Staff Association, Al
India Railway Ministerial Staff Associa-
tion, All India Railwav Stenographers’
Association, Permanent Wav Inspectors’
Association, Southern Railway  Fire-
men's Council, Southern Railway Medi-
cal Officers’ Association and many other
similar associations. Because of such a
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large number of associations, solving
problems becomes difficult. For exam-
ple, hon, Members rightly represent to
me, write to me or give me memoranda.
Whenever 1 receive such memoranda
or representations. I give my careful
thought to them, examine them and I
try to do my very best to meet the de-
mands. But, whatever the individual as-
sociations, sectional associations might
represent, while they could be examined,
we cannot by-pass the Permanent Nego-
tiating Machinery, because once we try
to do that the entire trade union ad-
ministration based on sound and orga-
nised unions will go out. Therefore, we
are trying our best to carry out what-
ever suggestions are received, within our
limitations. There has been 3 complain:
that some Members have given me some
memoranda and for 8 months or so they
have not received replies. The short
answer to that is that they have been
fully examined, but they have got fo go
before the machinery that has heen duly
constituted for the purpose and through
them alonc we could take final decision
and this, T am sure. the House will ap-
preciate and will support us in this. T
would go further, I would very much
wish to have only one union so that our
discussions, our negotiations, could be
more purposeful, more fruitful and
more expedient.

But at the moment we are not having
one union; for that matter, we have two
unions. We try to understand the points
of view of both the unions. We have
the very best relations with them and
we will continue to pursue the same
policy. But T must say here that it
would be difficult for us to give recog-
nition to all the various unions individu-
ally, in which case the broad base of
the PNM will be knocked out at the
very bottom. We do not want to en-
courage such a thing and, I am sure,
hon. Members will help us to continue
our recognised trade union negotiations
and to resort to the machineries that
have been constituted. At the national
level we have the JCM also,

SHRT NAMBIAR : There must be a
princinle. a formula, for recognition.

SHRT C. M. POONACHA : You can
discuss and decide that formula. Speak-
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ing on behalf of the Railway Board, 1
think, we should adhere to this practi-
cal method and the correct way of deal-
ing with recognised unions and not with
all the unions that might come up from
time to time...... (Interruption)

Mention was made about the wagon
utilisation and the engine utilisation
ratio. I agree with my hon, friends.
There is no secret about it. Since we
have carried less traffic this year our
wagon utilisation ratio has slightly come
down. But, all the same, it is a big
drop. The wagon utilisation and engine
utilisation ratio has not drastically come
down. But it has marginally shown
a fluctuation in relation to the drop in
traffic that we had. We did not have
much of traffic last year,

Mention was also made about the

private  railways which we are
examining. All these privately owned
small branch line sections are

still under a contract for a period of
time and as and when the agreement
period is over we would examine it.
In very many cases we have taken them
over. Last year, I think, in the eastern
sector we took over working of two
lines. As and when they are due, we
will look into the matter and we will
take a decision. It is our policy that
progressively we should eliminate all
these privately owned railways and it
should be under one management.

My hon. friend from Madras referred
to a circular which perhaps has stipu-
lated the requirement of a minimum
knowledge of an Indian language for
being confirmed in the railway service.
He even went to the extent of saying
that T have a sort of sadist attitude in
this matter and that though I am com-
ing from the South T am trying to force
Hindi down the throats of unwilling
officers.

AN HON. MEMBER : That is a fact.

SHRI C. M. POONACHA : That is
not a fact,

My hon. friend comes from a consti-
tuency which Shri Annadural vacated
because he was made the Chief Minister
there. 1 expected that my hon. friend,
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Shri Maran, in all respect, would also
equal himself in his utterances, be-
haviour and performance to that of Shri
Aonadurai. But the way he has let
himself to free language in a sort of
unrestricted way of speaking pained me.
All the same, I have no quarrel,

This circular is not a new innovation.
It has been there since 1946, This is
only a stipulation for the all India ser-
vices to learn an Indian language.

SHRI S. KANDAPPAN : Even if it
is there for ages, you should not justify
it on the ground that it was there for
ages. You do not know how much the
people there are agitated over this....
(Interruption).

SHRI C. M. POONACHA : I know.
I can meet you on this point wholly
and fully satisfy you provided you do
not interrupt me.

This is not a new thing. The all-India
service has its own commitments and
requirements. This cannot be escaped
now. I come from Mysore and if I
refuse to learn a language, I will circu
late in the Mysore area only; that is all
1 cannot go to Chittaranjan or to Pun
jab, because in the railways when
senior officer is confirmed he has got
go all over the country. I do not
to place myself at a disadvantage
put a handicap on myself while you may
prefer to do so, choose to do so, and
remain where you are. That is a differ-
ent matter; that is your choice. But
coming to the services as such....

SHRI S, KANDAPPAN : Wherever
he is working, he can have a working
knowledge. That is different, I can
appreciate that. If he is posted at a
particular place, he should have a work-
ing knowledge of the language prevail-
ing there,

SHRI C. M. POONACHA : That is
the very thing I am explaining to you.
Mr, Madhavan, the present Law Minis-
ter of Madras came and met me, had
half-an-hour discussion 5 few days back.
T showed him the fille. Mr. Avinashi-
lingam Chettiar who was once the Bdu-
cation Minister and was an hon, Mem-
ber of this House as well as the other

THRT
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House had written to Mr, S. K. Patil
raising the very subject. In 1965, three
years ago, Mr, S. K. Patil had given
the reply and Mr, Avinashilingam Chet-
tiar was fully satisfied because the
minimum stipulation was of elementary
standard, that is, Praveen examination.
Some friends came and represented to
me that this, Praveen examination is
equivalent to M. A, standard. Nothing
of that sort. M people confuse them-
selves and put wrong ideas, our students
will get all the more confused. Let us
try to understand what is Praveen exa-
mination, what is the standard. It 1s
simple higher  elementary standard
which has been prescribed as a work-
ing knowledge. 1f there is anything
above that, I am prepared to correct
such an invidious handicap that migh:
have been placed on some friends any-
where in the country,

SHRI S, KANDAPPAN : Nothing
should be demanded at the time of re-
cruitment. After recruitment, you may
ask them to have a working knowledge
wherever they are working. I can ap-
preciate that. But there should not be
anything at the time of recruitment.
This goes against the declared policy oi
the Government,

SHRI C. M. POONACHA : The re-
cruitment rules prescribe certain quali-
fications. After recruitment, he is on
probation, and on probation he is to
equip himself with the knowledge for
the job he will be holding. At the same
time, he is to acquire the minimum cle-
mentary knowledge of an Indian langu-
age. Well, it is for that purpose he is
put on probation. He is not burdened
with heavy routine work. He is given
‘the minimum training and a facility at
Government expense to learn a langu-
age. If I do not want to conform :o
that, it is my fault and it would be to
my disadvantage. Therefore, this circu-
lar to which a reference has been made
has not been inspired by me.

SHRI S. M, JOSHI (Poona): Will
that be obligatory on the people who
speak Hindi as the mother-tongue 7

SHRI C. M, POONACHA : Every-
one,
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AN HON, MEMBER : What langu-
age ?

SHRI C. M. POONACHA : Aboutl
the recruitment of officers, so far as the
Railways are concerned, is done by thc
U.P.S.C. That is not with me, not with
¢he Railway Board. The Railway
Board does not recruit any officer. The
recruitment of officers’ class is through
the Public Service Commission. They
will perhaps now look into the matter.
Any alteration or any modification to the
cxisting circular would, centainly, be
considered by them. To accuse the
Railway Bourd and the Minister is not
fair. This is the point I wanted to make
on that,

Then, Shri Prakash Vir Shastri made
some reference to the smuggling of
roods by senior officers when we were
importing completec diesel sets from
America. This is a fact. There were
about 18 officers and other officials in-
volved and the matter as taken up by
the Customs authorities. Most of them
have been punished under thc Sea Cus-
toms Act and some fines have been im-
poscd. In some respects, that material
has been taken over. Apart from that,
the Central Board of Investigation also
conducted an inquiry and they submitted
a report to the Central Vigilance Com-
mission. The Central Vigilance Com-
mission having gone into each and every
casc has recommended to us that no fur-
ther action is necessary.

SHRI S. KANDAPPAN : You are
going to promote them probably ! (In-
terruptions)

SHRI C. M. POONACHA : | am to
give you the information, I am to ex-
plain the position. When the Central
Vigilance Commission, an authority
which in all fairness, we know, does
the correct thing and goes into every
case in detail with the greatest care,
when they have gone into these and they
are satisfied that the action taken and
the punishment awarded to each one of
the officers has been adequate, there
the matter rests. I have nothing more
to say...... (Interruptions)
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SHRI 5. KUNDU : The very fact that
the officers were found guilty under the
Sea Customs Act proves that it is an
act of misconduct. How can the Vigi-
lance Commission waive it 7 The Vigi-
lance Commission cannot have the status
of a High Court or Supreme Court. Let
the report come. ... (/nterruptions)

MR, DEPUTY-SPEAKER :
order, Let him finish,

Order.

SHRI C. M, POONACHA : I have
dealt with the broad points connected
with the debate that we had. There are
other points also of individual railways
and individual cases which will be com-
ing up before us when we take up the
Demands. I will certainly take the op-
portunity to deal with each of those in-
dividual cases at the time when we come
before you with the Demands for
Grants. With these words, I thank the
House and you, Sir, once again for the
consideration extended to the Railway
Budget. ... (Interruptions).
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In conclusion, 1 want to make a re-
ference to two points. Mention has
been made that the rate that I am pro-
posing to levy for the sleeper berth is
very heavy and that particularly for the
long-distance travellers, it would be a
definite hardship, I am conscious of this
fact, 1 am looking into this matter and
when we come to the Demands and to
the final passing of the Grants, 1 pro-
pose to show a substantial concession in
this regard.

The second point is this. There was
also a reference to certain concessions
which have been withdrawn so far as
artistes, nurses and some other categories
of railway travellers are concerned, I
am looking into this matter again and I
will sec whether 1 cannot relax those
restrictions and continue the same con-
cessions as have hitherto been available
to them.

MR, DEPUTY-SPEAKER : The
House stands adjourned to meet again
tomorrow at 11 A.m.

18.23 Hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday,
March 6, 1968/ Phalguna 16, 1889
(Saka).



